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. S18—87—2017.—<1 fafrcds sfdfam, 9 1948 (@¥ 1948 ®T 16ai SMAIFTTH) @7 oRT 20 @&
SUERIQ2) & Te (SN), (TF) Ud (T2Q) §RT Uad WRKAT HT SUIAN B 8T, IRA &< URYE, I ARRH &
s (Bf) Td () & A@(d AMTRHATAR T WHRI § WER & Yeard, T4 R4 & gR¥e |enfed
THEICY UTowskhd fAfad, 2007 & SIfHHAT H, I SUHAT & gd i A1 Aol B T3 B e by S 9 Bie
g B I HAOT DI BISHY, dg ARGR @ AH WIPHfa & A, Taeans Fifba gaegd ursashd fafaHt
BT TS A T

HIT—1
ARMTS
1. <féra e v aRw—(1) 39 Rt 1 R <=0 aRve, g1 reafhar fwma areasa fafm, 2017
HET ST AT 2 |
2) A RGN ISTIF H U UBeHE & fadAid F gATE 81 |
2. 9RWINIY — T9 9% e 9T 3awad 1 &1, a9 d% o9 fafrad # —
(@) ffram o1 eref o<1 fafdcas srfAfram, 1948 (a¥ 1948 &1 16ai SrfAIfrm) @
(@) "aRug” &1 eref IR @ aRT 3 & <faFta 3T 9RAT & uREE 2;
@n Sfedr # wmfie €
() 999 T A1 SJee R B wedfhar &1 wred, ud |9 B I, gAar a1 afd &1 Su9R, ud
AT & I1 S9S] I1 @ &1 & ded § IeAhS dri 1 e,
(i) S AT A1 SUEAR & Ay H IS wAdd <
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(i) M TEferal A1 FETell (WERfed) a1 SUBRON &I AifFd FHor a1 TSR ;

(iv) o\ FFmEfodl a1 de8rell (FeRfea) g Suaevl & fdy, ufafte, fhfdww, o, w=ea &
TADBROT B YIS T B HaG § PIg IAAHAT HRAT AT B AR F {5 ARh BT SUAR, FATE
7 gREdt <A1, U9 SH edihar T fred Ud S SUDR, Helle I1 ulRedt &f f&ar S, o &=
fafrcae! gRT amFId: fAeafed fear S ©;

(&) e’ (NEET) &1 37f WRRAIIH UIcdsddl § Jde g AeFe ars 3ifh Uauaeee gRT Halfed e
vfffaferdl-—sa—udd S RIS UTaId—A8—3der u_iet) &;

(€) ‘frsafdererd &1 qef fo=fl odlw srfdfm, wida sifdfrm a1 oo sifdfem gwr ~enfug ar ferfaa
fesgfdene I & ok swd U9 WM wifte € e, Safta fsafderey @& wmel 4, 39 | &
AT 59 Gy H g9Q TQ fAFREN & SrgERer H fIafdenery s AN §RT Al & T B |

g2
A I T 9Teq WRI—1de R1eor 9=l &1 &RAn @

3. AW Id — (1) % WRER gRT Aal I SR gk 9 Weel & 916 WI—1da SuTfdy a1 fewrr
TSI H (T AT 1fdeh) Henferd &) vg U B |

(2) frdt WIS UrsEHH H, Aagaell faafderad gRT wEde Suiiy A M weH fay M gg
iRrerer & forg faenfSal @ srfteas e &1 FRIiRoT SawRaHT, SIeaus e Ud dellidbd AL AFEll &l §
fie & fmr # Sucer gRwmwet g/ 8N B, o wv & forg, Ue faRivemar favrr # sidedw e
WRRAS ARl (U Jfe) @1 gafa Brf | Afee av Ry & foy oy g1 o/ =i wd &g WReR gRT
JAIRT s el emrar aifcd BRfT | =l i1 Ao &1 i fere av faRiy # fefl faerverar faey o
3T ATfies BT e § v IR # 9 9§ e dieh 31 gfg o orgAfa R Rl | ye faRwsar & forg
freft W g A @1 1 el srifd B Wl ([e gfg wfd) 9 «iffe & wiefa 78 <1 S |

(8) URTHAS uUTGwshAl # IremRd faenfSal &1 fifed @ U # o SIeem -
(i) Sa—iRega vd o fraugfoal & qa Rrgla;
(i) T aER el FeaT+l & ol g,

(ili) wHP-—gHH & qa Rigid;
(iv) e~ wiforg & aRed |
4. Sl 7 Ifawar —

qRaRe® AN FRAfeead ddy 3R <1 q@Te @ Jerfl § ARed wu & U 9eard oman € | faee &R dienfirat
H B I8 Wl qn AN, S uRaRT R G B 9ed] AaHArs & AR, FHY WY A 9’ B @Ry
1 T AR &1 WA & U Slaees! 991 § | 3N Wy YRRl @1 O & faRivEl &1 W Afdedr 4 e
Ps FARIRIT BT AHEAT BT TSl © | ST WRF ST TSIl & 3 3 Aigg & AR & folg gg a1 37
el A g @ foy TR RAT 9gd Sl B | 39 BINE BRIk A e fAeid R @ oy, I8
e B 6 Wi afng Afdedr Heel gel R @Rl a1 g@isll §RT IR, Aedyul Afde gcd didl AMEl Bl
=il §RT A FAKTBROT B Ffehar I IO |

5. ¥der £q yrFar —

ARCR 39 Scdl Woll UTSdsd # Jae & onwieff & U wRd & 6l fasafdemea a1 e g7 ued wd Iy
T URYS # USiiepd d9eR §7 Scd Hoil &l AIdT T UMY 81 91fey Ud S JFfod a1 IRl usiie
uTet fhar 81 Ud 98 {1 SrgHifed / A ad-aTel & Aelfdenerd W Udb a¥ $I AMER] e FeARM PR Ghl
gl

gerdt f6 faeeh arRe 8 @ Reafa # =i srdfafd &1 ures fear smom —
gRye, Uoiee 2g faffd goa &1 A ey oM ), Rid iR Ri% WRIAae 1w 2g S9 999 & fog S9
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1 &= wEIfaerery /e § waer fiell § S &= ARIfdeed /Rl a6 MIfAd IRRATdS UISashd & 3rafy
@ oy SR USid Widhd B Fadl

gerd A8 W b I el ANRE &1 el USiE $9 e & | B8N P 98 @fth, R <wr H S9 oAl
o d &1 Edl U @ 8 S9 <9 ¥ uah fafrear waar (e dfdcaR) @& wu # fafaq dofiga & ik
g b I Uy

6. RIS UTcashA gq mueff &1 Tae —

TP 3T 94 § WRI—FTdd S~ IISIhdl | Ude & folU T Uhda e B8R O A9 91s 3%
TIAHRE AT 39 Hae § g SRR R g o midraxer gy fafea fafd & danfora fean smgem | <fie &
Tay arefieror, e vd fi=or uRee & UrT B |

7. WRI-FAF UGAHAI H T TG SEHR Aee — (1) angedf o fhed e af faRw # s
RIS YISl H Jdel gg e H Frifdd soflar <Aaq eaans (TTrse) I $RAr 80 |

A CIRIGRRLED
WY BT oI JeRhaT A Uifed afh 4597 IAdHD
LT STfera, Sr_gfed ST, 4097 TTCTHD
=

g 5 wraane &1 MURY mREde dreusAl 7g e # iRed IRA wafTs aradr e | our srferddd
3Pl & YR WR fHar g :

gerd I W 6 S9 Fafa Sl | onafdl @ | 6T, WA S UieahHl | Uae @ forg fhedl defre av
d maifora e # g ffdd AW oid W @R H B B, Al ds ARPR, URYE H WRERI BRD
WfJaaE, Hafed SRl & rwafdl & folu WRIATae uredsH # U998 JMavdd gAdH 3id €Tl ! B,
3R d% AHR §RT 39 UHR UIY Y =IATH 3 daal It NelOrd 9§ g oW B8 |

@ H&fod SR Bg < AeIdererdl /ARmHl § WSl BT IREV Al /b WG &F H gaEferd an
BT B AR BRI | AIc H U 3Pl S AR UR UM IR BT T RIS ARAI AFAAT el d II—aR
AFTAT A TR BT ST 3R dadl I AFTA AT I &1 SRART DI RIS UISHHAT H LT &A1 S

991 fb TRANY /Frdoif~ip UIfSHRoT & WaRd AR & IFadr & FeiRor ¥, IRGR /Feq WfdRoT gIRT bl
H GR 3R/ FfeT el § 991 & dAF 99 @ fou Aie & wdidl & 10% 99 B SR ¥ dieqred Qo

Hhar & el if¥ieds W9 Uil o1 30% BN | YR UG Do & AHI—HI WR (oY DR / HerH
TIRIRROT ERT T—URFIAT & IR & |

3) =91 faftemt # gen fIfkq <Aaq oaawe o & # fawer v aret fael ot erwaeff @1 fassdt oft Serfore
99 # ) f WRAOE UTeashH § 999 A8t feAr e |

@) i i FTURT &FaT @l R[AqH 5% WIC, URF @1 50% | 70% @t 3reRhal ¥ difed nafSRli g
M g |
gerdt fh afe ORF @1 50% | 70% @ SrERHAT ¥ UIRSd ISR B JIJUAA & HROT 9 PICT Bl Dls W AT

Rh w8t 2, a1 59 Rep et &7 ugol IRT &Y 40% A 50% Tol- 1IRhaT W NS afthal gRT 9RT ST —
qeaErd

Y el B AERI Sl & ISRl 7 affe wWiigpa el H wnfie R form g

gercd I8 N % I8 Syt SRl gawr @) Aifafe TR & SR e & "eIfdeerd / Rl
ERT qui fobar g |




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

8. NeTfOrd T BT RT U UJeT o if fafdr —

(1) eI T 1 W W IARA BN AR ARCR 3Ah STl Aokl UISAHHAI § UIeT B A [N, gepr—geamr
Ripal & fou @, ue ad @1 31 A7 8rfl| f=afdene vd o Ao gaer ufhdl $9 UeR AIRY & fh
RI—HATAd greashAl | Rfvr SR U6 99 31 1 A3 BT R9 &1 oY, s forv 9 9Ray g9 uRug (AU &=
ARl &1 IO, ST & Iedd” UISHHHAl BT Wil ST Ud aeA &< Aelideneadl d Jde evfdr 4 gig)
fafr=rm, 2006 # ffde TRI—ARM &1 FeE A UTET BT |

) feft o aRRefd § R=Tae uTeashal | 31 d93 @ 9re o W Qeildre = H faenfert &1 e ==
fear s | fsafdenreg o A S fAf & arg fosdt et @1 doiied 78 o, afe 315 b+ s &
forg fafdee siftm ffr @ a5 foxd faenedf @1 waer <ar @ @ 98 e ff eRas & efi= &8 e Saxaddt
NeAOTH IV B IAD! WP ATUBT & H F 39 JHR FRA—IwT QU TU gowil &1 W1 & AHged el
BT YT A 2|

(3) gRyg g fder © Aot ® & yder wafa @ <ifm fifYr @ e yder 9w v & w9 H ugae v faedt
) faemeft &1 gy yrsuhy W 9rey ) e o ar v fed Y faenedf o1 e @ S dis W g o,
e & ve & AIar U 3rear Tel gy |

9. AT WRER (BHAF BISAferT) — (1) e & ARG Gl & IR R 9 ga freor gl 3 &+
RIATAS aTeashdl (RSl / THies) & wder & fory arsm uRmet darfera favar S |

"2, FAPIR ((SAMT / TH.SL.UH,) Uredshdl & ol aad H SN AT & AR At sl & ford
50: TRIA IR PHIeT el B BT & for AEIfeeneay W@Rey |ay, WReY 3R gRaR dedroT
AT, YRA WRGR ARG ISR R A1 & YRA OReR, WReg 3R uRaR  dwedvl AT,
ARl WReY WA, ds WRHR & o= (&0 GRIFEl iR d9e @& AfRfm & sria werfud
faeafqeneral, wMe fawafaereal # it FaerR (e / TH.SL.0.) TrgashHdl & ford wisfafelT smafira
BT |

3. YT WRAR gRT WM g ey SReM iR I /99 50 & & QU Aqvsa & | grr
R faeafdene, goe, ARIRIC], Teusiedd WMl & &= e SRl § Faerr (R / TH.S1L.0H.)
UISIhHl § T & ford HisfifelT T WReR /Fg wRid ORGR §RT &1 SR |

4. Ife S =M WY b Hey F BIs fJarg SO~ BT 8, 1 39 WY H g WHR P fAvg Ud SAD
oty sifaw 8 |
10. Yd3 U4 TET HI—aRYfl B SHeRN) — Udd o G¥F Ud S9aT Gegdienr) faafaere,

TT—9 R uiRa 999 & 3iex, IRve g1 fAfexe fhu S Adw arel w0 #, uRyg &1 U= & UrsashAl
TART UG URIETRl B HHY ARMORI & e H SIMeRNT Ugd Hel |

11, aRrEer @Y @fy — (1) THSIv UTSHsH @ UeRA vg R @ Ay W # quidIiors srifd
@ w9 H HA—I—DH 9 J&iE aut & foag 9 auf @ gRi |

gerdt T, THSITE UTGRIshH STVl $_l B SMaRad FHI, Ih UIGHhA H Tl o &1 [ 9 s1f¥ead o
Yy BN

g I8 A {5 WRAde S aRel & {7, RRATdS UTedshy &) raf Hdfed favysrar & 1 aut o
BT | Ryctas 3R urea=a™l a8l 8 S e fSrd favvsdr # THSIvd UTeeshd & §, iR a9 3d+T 81T fdb S9dh

forw (@) IfY® AT H Sy HRAT UG UfAer0r o, R (UU) UHSINH UTSAhH Bl WRT—1 TIeT ST HRAT
3MMaTIH el BRI | ETAifh, IS¢ WIANS HIRIHH & 9N & U H A1 I BT 817 |

(2) =9 afy ¥ vy faemeff wxem ar fasafaerera grRT wuifed ufdreror &) «iftrm sk sreamgs afafafoar
AfHT ®Y | AT T | YA faRivsiar # arearus SiR affees wfafafern fad gt —

(®) gTET

faeryerar # ofiR Hafda &3l # | TS AR AU ST | Ui SrEimHr B iR \eh a9 @ fog
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fomT = SiUel R aeds el H AR A Ud qgfavas qall §RT GHfhd IR ArcdTiad il |
(@) engufer e -

ANYUTDT FHET d5b AXE H HH—U—DH T dR AT Bl ST | T giRiefall iR URRATTD HrIHH A
e fd THIRIUST Ud Yerp @ forv Ifsha wU I 9T o1 3R BRI gofl | yrdfires faavor ufase srer srferd 2 |

TfRTe TAT oRkdl BT Srrdfed eNEurdel | IR IG | SeafeT T IRl & qedie g sfasl
ST 37 fafrmt &) srggdi—1 # o @l TS 7

(M) &R

% faMTT H qwE H $H-—A—hd & aR el AT Bl ST | il uiiegel & fou |y wu | 9
ST 3R BRI USll # gl faaver ufae &RAr oufe § 1 ISl Uil @ Hedidd =g oMyl Sfieavdl §7
faferast @1 srl—2 # o &) TS 2

(=)  uRe=al:

ITINT D S B 6 g & 31fdres fAwi &l ®war &<t aret Sifiepl W aRedl mafed @ Sy |

() efifime uif¥eT :

T g, RAf= Al @& yeud H qaid URIeR HIerdd U9 \Edl W dRA @ ol Feiial § Frafa w9
BRI B | FeAlFbel GRS & Hedldbd DI T IS STa—gdl 59 [AFRAl &1 ggai—3 3 Hel e & 75 & |

@)  aFeffe—dendifoied T e :

AE H UH IR Fle-Uddiiied TR e e fby S o oike Afefia e feararsh, oiRa
Qofielfol ok et defifepel faWMT @& seamde wnfie 81| UfREgell @ deill-iha faaver, feAeifred vd
Rt d sl &1 T 3R F=iall § 91T o & oy Hrarsd fdar S |

(®) Jafqarfia 489 -

faf=1 faervsramet @& 9 THIeReT BT 9erdr <9 © oIy, A8 § H—0—3H Udh IR JAAAURIT 86 SMAfTd &l
S TS Teedl HhRI—3Aedel gIRT B ST Ud F RIS [T & THE $9H 9T ol |

()  r=uTue e -

il ufielell BT ARAE AT WHE T b wU H FIAh AU BRIGAT H 9N o9 & U diedned fear
ST | STEATI DIl & i =g MMas Sirageal 371 Al @ o gdi—4 # Holi [ &1 78 7 |

G <= Rer srdeH -

D U 3 ARl BT Hel'™ B U & (R0l BrRipd AT SMER UR AT BT | Fiiefedi bl I
feafqerea a1 AT & arex Aol Sh BRI § T 91T o & oy uranfed far Sime |

€)) AR / PRITTATY / S+Id UTSAhH :

aiRiegell BT RV Al § Wl / FRIERI /I UISIhAl § AFT o & foy, 3R TS /Iy 'R
R vd Heferd Sl /aunTl § SH-9—6F a1 d=1ie HUE U9 Q1 UReR WA $e & oY dreanied
o ST |

() = frarn § -9 @ wmEraRer g gif¥eT -

faeryerar va Sdfaa el # oifde gaieRer ura dRe b oy gd faMnT ufiegell a1 weftT fawal # aR—a™ |
RIFIART B BT U BIAHH IR BRI |

(@)  wmu—fEy /Mu—ydy :
aRie], Mee & UV @ ATd 9B g Halerd [l Felifiee a1 WARTSS ST A1 3 fhel sreaad &
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IR TR Yo AF—Ey TR B | Ae—1eg IR & Jodied AR Tgs /PSS gRI AE—+ee B &
HAd b Tg IMes SRyl g1 sl & SIggdi—5 # Held @1 T8 & | WIAd UIeasdd dR I8 al

gl §RT YuT fhar ST aTel 31ael 9y 3Mher- UAd 39 [AfgH o Jgqgai—6 H Held fdbar 7 2|

(3) faerwsrar favmert & aft femeif sweargs wa st wfafaftrt &1 =gmaw ®rer, fad g ar —

(@) e Todd . TH Ay Hs
(@) mftcat . Uh I H5
(M) ATHd B IRIBRT o TH Ay H 4
(@) ¥ael vg Ry v e o oadF
(B) /g R A H JSHE Tus /0 A9 99 @) At eriener safy #
URER JRferat D4 UNUT/URSR
@)  FNPI-dATdThe TR ;O ad @ ufrerr orafy # 2 sgfoe
(®) JdSHS YBHRH (dhieud) o T 1 oA aeie SEuteT # UE ghTer
(S) WR—WEY SH PRAT . UTGAHH IRY Y 9§ B: 718 & 3R Ydh AR—ue
(&) eMu—fEy S BT : fasafderera wlen # 9859 9 @@ @ B 98 @ SR Ua AMy—ey
&) qRABTer T—fAae ST el : UTGushA JRY fAf ¥ S16RE W' & 3ieR Udh wr—fey
12. gRer (Reds) — wRAs el o dad urewmd @ b aul o 3t & Y, e WROR /15 WX /5%
AR & & WA A1 Gafe WRGR /WA §RT AfEed {6y Y wifteRer gR1 FEiRa g (Revds) &
YA B S | At Ui fedl gRier, R it @1 IR enfie &, @ a9y H Big fadre S B ©,
I W Bg WER /FaOd I8 IRBR /D5 AT &85 & YT gRT 304 W & wWR R fIaR &= Aok faar
ST 3R ST ot sifer g |
13, ETARYT : & ff oRRufy & fosafdemer a1 wifdexor g1 fo ff e sufey / fewimr areasg o
TR faenfIal & TRIHIAReT / SART B AT & & ST | T MR B @l ff & 91, S R A fa
I HWRI H fIR9EAr @) ree—dagen @l JrgHfd TEr BNy |
HIT-3
14, AT TIAT qAT HriHar Heeh raeaHan :
(1) IF : Eae Rigd gl o iR, wWeae AR drRigH R d)A & forg fifea gfaemd
IUAT BRIS TG —
(@) Telife # IS Sed TR B fU ATH 125 e W | Felifd $T &%, [T # W@ 9 7g
3MITIdH STl IR B T B AT BT |
@) S T H U G e, gRadTery, FSHIERer wer (800 | 1000 agE) BT |

(2)

(3)

JUBYT : TS [IUNT H IMSTEATE §RT IAT AFANGT IR H SUAL AMD IUPRVN Bl G G
BN |
QUGN BT fIRmEaaR / gfcar fdaxor 59 @l &1 org@l—7 & U # Her T far i 7 |

YABIAT © (F) & DE RIGTed grm orad faewsar v wdfda vt & ddfa gaat & i

BT BT IJUAL PBRIY GG | 59 SfcaReh, R gxadrera H Heafta fawal &1 Fdi=o g&e Suae

IS YT | A el GBI [AfhedT Ae1fdenerd & 12l |isl 81, A g1 Jeldered & oy iR wIme
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T4 YU goic e Bl Fawel Bl |

(@)  gEded H YRPI Ud ARUGRT & ol sexie, e, Jifsd-fagerd gfau i Suder g
R |

) TRATT SIHT DI PA—A—PH 1520 I, FaOd fORIVsar &1 4—6 JTRSE ARURHDG gd |y 3
AT ARSI B FH-A—PH 3 ARSI AeAFReT & s 3fal & 8—10 WS Sy B dA1RT |

(=) faerygrar ofR Hefed fawai @ Wit eNgufed Suder w-rs Sl 59/ | 50% Hfad wu 7 8l |

& ] - 9 HISET & 9 I, AteIR® o A 349 Al & gerea @1 fafr @ i auf &)
AR & IHTX, Uid Ybs &I YA ATaeIHdl bl Blsdx 3= Gl fafr@dl &1 srgure &3 |

HHT—4

URTHTd D YTSAshH dI XC[h Tdd

15. 3T <MW :

e I # I WS el @ ue AR TEe S dn ue ferelf r ve srdar (QreR) A
THAIRIUE MHER TS BT | IRRATIS AR & A Bl FIRH a9 Ud HRF Y& & oY, IRRATIS UTSash
B ARM Bg TP JieaR WP Wwd AR fhar Tar & —

gfore 1 —

50 YIRI Bl gIAT] JqERAT dTel FTcd AL H

e 1 BT RATH FHRI ATaRIDHT

favmT / faerstar —
THER AT (X)) | oldoRy / JIRRCE WHhaR
NERIN) / THiRige
MHIR
TReNSIfcR TS His+ Us faol 1 3 4
holdied Sfexg] Us Uslsiied 1 3 4
yRATSIerers 1 2 2
Jfereifcad Us ScImi3RId INATifSe 1 2 2
RS TS AfRTATH RIS ol 1 2 2
IR Ue AfRITHRRIA Uolielloll Us TRl 1 2 2
ATSPIETATATON
&Qﬂﬁ%iﬁﬂ@i%aa\/ﬁ 1 2 2
ifsufes Sfewt 1 2 2
gfeetd ot Sfewg! 1 2 2
100 JaRI BT FRTE JTHET dTel FIId ARAH DI e 1 DI JAdH
NEIRECICRUG |
AT / farrasrar UTHIR AT (ex) / He—Mh¥R AR/ IR AR
NEEIS))

URMTSIfcaT TS e s oo 1 3 6
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holdied Sfexg] Us UsTsiiead 1 3 6
qRATeIeIATS 1 3 3
Jersifc Us SeIbiRrad 1 2 3
Mfffifsaa
IR TS A RTNH RIS Toid) 1 3 3
3RS Vs HiRAAIB R
TGSl TS STIReT ATghITTeito] 1 2 3
IR AR TS 1 2 3
qifeuies sew 1 2 3
ufecTd gof Sfewl 1 2 3
gfie 2 —
TS fIMET # Jfe 1 @1 rawadhdl & srerrdl, Freifed JFfaiRes s e Wl 81 |
MHER 1
AT (Jrex) / TARITS WHHR 1
TFRR / JIRC . ATHaR 2

& & — o7 famT 3 SWYeh e W@wd 9 8 98 99 [JRuedr § WRAGS Yo AIRA A8l BT |
16.  JAABIAD THIAX —

PH-—H—FHH IR Hc ufafeT a1 o =i € ufd A8 T FaH arell idIford MHaR U+ MefE dad U RIS
faemeft aifra o= Tedar 8 vd U ivEiferd MHeR, A reaTes W BT AT admel & dHad 50%

JFHTRl TG U B |

17. 3y, e Eai] ud AU &1 AqHI —

$.  faum yqg -

frdll YRR fa=afdened | Scd doid H FIde U A1 3§ uRyg &7 RN IR ARCH 9 scd ol /
ARA WRBR GRT AT UK I a1 BT [STAMT, Ud WHAR & WU H U Iy B JLAT 374d, Ud it 3
& TE AT B ATAR TS & folg _ATH 3 I HR BT |

. YW :

el IR fa=afdenred | Scd doid H FIde U A 3§ uRyg &7 RN IR ARCH 9 Scd ol /
YR SRR RT ATl U I 9IS BT S, vd fagwsar # redar ($s) /iRee IR & wU § dig
Iyl BT JLAYF AJHd, Td AlfIBT H <1 T AT B ATAR YDAl & [y ~FAdH 3idh AT R BT |

1. Iear (eY) / waifive ye e -

frell R fasafdenem @ Sea 9o # Fde SUY |1 § uRyg @) IRl W) ARTH S Scd ol /
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nifereg b1 A fafey
HHRI R / NeTeh bl -
. g&fd & SR Y&or @RI sitaa 9 IR 3BT
|. gg fdg BlE]
0 1 2 3

1. gfoerT &) guidT |

2. T W IS fdg e T |




20 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

3. TR DI T |

4. qrfhes ¥ |
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BT TS : Theld B dlel Ah AT HT A |

AT IR ;WA & af WHRI B AT |

D.W,.... : TR BT M|
ITgA—7
[fafe 14 & Su—fafaw (2) <E]
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1. [IRex fomR 2 2
2. [Afed oW, deRed ¥ drem 1 2
3.  [Ared fomR, Srs S ara 1 2
4. [BTs WIS g 2 3
5. [dTgscx 2 4
6. [UfshelgolR 1 2
7. [ErfdT gfe 1 2
8. [Eusifald g 1 1
9. [FafHed U 1 1
10.  [aagd fAfdTT #ei= 1 1
11,  [ATST HIcx oid <8y 2 3
12.  [@RT YIR Ui 1 1
13. PR wifcsT #3f= 1 1
I — Didlec old IYDHUT
1. [gftefdex 1 1
2. (U Rren 1 1
3. [@9—3mse % 1 1
4. [dosR 1 1
5. [ewiex ATSHI U Hehl 1 1
6. [SldCI—UIeTeR 1 1
7. [Aled o deRed foxm ara 1 1
8. [Misd fomR, SHIHs %@ arem 1 1
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BrEANSH AR Th STHS f$%P)
10.  [@1ReIT 799, 99T SR delloR dTell 1 1
HIc BIRE, W[efer arell i T e
1. [SHafRT =g 1 1
dRA UY Aied §SaRM dlived A, S 1 1
cTgefI BIF Pldlee YRS Fed &I
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15.  [ROSel UTSSX 24,000 ARUGH, dagH 1 1
BENEICINY
16.  [dad I} 2 3
17.  [d@d PR (B Uldbe! dT) 2 3
18.  [uwor (fAferT) == 1 1
19. [RSIRAT ATghRBIT 1 1
20. [AR®BTIST gb o 1 1
21, [2dl SYCT of], HRM & A1 1 1
22.  MEIRET Bid 1 1
23.  [gT8 A o 1 1
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25. RIee™I=d Fell-R 1 1
26. [@UINIE RIRT e 1 1
RRf® o9 U
1. [Bell URHEE URile Boid, dagd U9 & 1 1
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8. [IfSa SRR 1 2
9. |oreeriNe TR, 3.5 oficx &f|dT &r 1 1
10. [ rgRIfaT Il @ forg drmHee 1 2
SICETE)
1. [T AN, 3RS & Ard 1 1
12.  RfthoRex 1 1
13.  [RTdd foe /aRefes foe 2 2
14, [U@icT Ated 1 1
15. [SFC BCH & UGN 1 1
faur:  aRArserdrsh
hHI B AT faferder T
1. [STd TR U4 e faegga =nfora, |y 4 2% Ul faemeff & forg
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HlexIsos AdeH, ATghHeR (el R |
QreTrHe, AT § diel Uire
RTeerIf G Ther (W),
[T # feded sifeideidad
T 4N
1 e 2 e
2. RIfeT aeld (Gl fferife®) e 1 2
SIS
3. e foe 4 6
4. TR 28 U 2 2
5. RET 9RR 1 1
6. hTHT <R 1 1
7. [e9cguaa e 2 2
8. SEREIE] 2 2
9. fafera=1 919 2 2
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11.  [Tics H9 Bl U9
12, PIRR ARfed U9
13, [{Ifdad Dok PIss UId
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fTdd SUHROT
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2. _IfTdhe gretl
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4. [ HYAA Uidbe HTDR dqc
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9. [ele 1
10.  [Rrd 1
11, RIfeI-ETS ferole e, Bes 1
12. [ReR 99 BIga 1
13, [@F e % fbe 1
14, [@M WWR 1
15.  RiCRYed Marem & forg a 1 3 1
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LIER
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21.  [HRTHET U (25 — 3.5) 1
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Hulfole fbe, ASRIA fhe
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3. Fulfole BHRRT fhe 1 1
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5. fefored darT 1 1

6. I3RS HAERT 1 1

7. I AIh Foll-iR 1 1

8. TG fdbe 1 1
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10. TFI— 3R 2 2
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feeH
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ETAT B
13, [Pl TR 1 1
14, [ded SR 1 1
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3. [ Isve A SIgHS, T U 3 6
(Tfre vd <fe =) 3iR g
gegHe, fafr=T Redl wd
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9. feeg garced dfex arr oFCfedmell PRI 1 1
10. TlTgs dIfiT ede 1 1
11. T & forv Eia wgs Yb 5 5
12. SIIHS Tl AR 2 2
13. RET ATSHRPIU, B HeR<, ST 1 1
PBles, UIeRISOIeH, S TGN
3R BICHTSHITH RS & AT |
14. Tod! B HISHINDIY UeT B 1 1
15. qIglgeR PUTSS 2 4
HIghIRBIT JUUH &| JUUD b
fore 3fik | forw oik &=
e foemeff| foemeif &
@ forg gs| forg e
16. [RCIRAT ATSHIDIT 1 1
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24,  EREAT RYT SR o9 1 1
25.  [BYCR, AT H gexe deaeH, fiiey 1 1
SIRIRSTEN

26. [TTAIS! WIoTdex 1 1
27.  [@TB-IRI JUHIT

28.  [PRIRCCS 1 1
29. [FIRIAC ATGHIRDIY 1 1
30. [gTe fewy ArgmicH 1 1
31, ey WIRT Bfdic (la) 1 1
32.  [ATSHIAa 1 1

faarT: ufsas Bcer Sfew

HHTD ™ fafadsr HEAT
AYS JEII WY QAT SRIHA ® (¢ faurT 4 IuHRoT
1. oo IR faera =nfora, | § [gR dioll fa=m
dere oW, Rued, 3 9| & forw U
RS, S¥gdie ¢ iR | IR 9 Ife
Alexigos IR, [k =g d b
HAISHIAICY 3cTRie, 1Y [foy Ife ||
# il Tl 2suN, TP TR |
TIRIEX IeTHT,
FegTIfh ThoR (dh),
e H feedea
sffeTaelddd g U,
=IAaq 3 few @ ||
2, 1 gfie 2 e
3. URIC AR IR 4 ¥ 6 T
4. fopferT gegHe 4 ¥ 6 T
5. DI egHT g frfsraer 4 9c 6 ¥c
TpferT
6. THTHER 1 1
7. T e¥eX 1 1
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8. RIGERE] 1 1
9. | U@ R 1 1
10. | S¥gHE Bidic 1 1
11. | UoNITS! AT SIUeTUl Ao HsaT 1 1
roTdex
12. | BRYER, AT H g3 1 1
P, ek 3R R
13. | ORI T <WHT AT &F BRIHH B o0
14. | o 99 1 1
15. HIaTSel STl Falli-id ToTaH 1 1
feme & wrer WYl Scd
e ¥ b HH-—I—PH 2
oo IR oY B |
16. | 3recTaIN® WhaR 1 2
17. | SrceTI=S Fell=Rr, 1 1
3.5 ol &fAdl &l
18. | DU U, TR fed 1 1
19. | SFReX 1 1
20. | ufeTd TS Riew, siffsa— 1 1
[ENCEISEHREASIRE
21. | eolfaoH 1 1
22. $fiTeat adersd o R 1 1
23. SYCHC BidHic, TARGId] 1 1
AR fhe, I TRew
24, | UIcdd SRS Raferse 1 1
25. | UIedd TRR 1 1
26. | IfhoRex 1 1
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HHTD ™ fafader q1AT SUTEIdr
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HAexTgos a9,
HTghIvey TN,
PigT U fAfTer
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B forg gfe T &1 WK |

R GET TR ERM)
1 e 2
fre
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e
4. [ged sghc RGO dR’MA 1 2
@ foru sffciaeia (he oife)
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v gfre
6. pilcHicd STawR 1 1
7. g9 SRR 2 3
8. [qUa dlidex 1 1
9. R& H foe e faemedt & forg vw 1 1
10. [goldedd SlUl ho~aR 1 1
1. [gereifed weR RIS 1 1
12. [ dIS RRAGGR 2 4
13.  [d@ic dosx 2 3
14.  RIegNIN® bR 2 4
15,  [IfSa SRR 1 1
16.  [BAfeI TR 1 1
17. RIeeNIN® dell=R, 3.5 elle 1 1
T BT
18.  [UFE— 3R 2 3
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19.  [THRTHER 1 2
20. [wReR fewiaR 2 2
21. [Scd g 1 2
22. [@Tssex 2 3
23 [eradreicyd e faemedt & forg vw 1 1
24, [AiesRT e 1 1
25 [ds fifkmT dip <R 2 9 2 9
26.  [TfRHA HSANT IR 2 3
27.  [BTSH T WRR 2 3
28. [Sdd Al IR 2 3

UEIRIR 3R IREIRIR
29.  [ofd ATSHT Al 2 3
30. [Ufohctsur 1 2
31, [ARTHIET = 1 1
32.  [@ieraE RS gfe SIERID) 1 1
33. [0 IfdAHIeR 1 1
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3. [IRAISH, AT H T 3R 55—70 HAdl, 1T 1 1
NERIEIEIENIE NI feforea sufefaferd
ergAIa)
4. [URST—IIRS STy 72| [100 Bamdy 1 1
5 [FRf® fsarmwr @) [[iiea sufefaferd 1 1
FelE AT A%dmfed T
EIgHSl JrcTe iR filex
6. [SST—3IRA DRI 1 2
7. Jed TR 2 4
8. piferderd 1 1
9. [U9 TR TA 2 3
10. [@TITRIT USRI 1 2
10. [fTHS Srel 2 2
1. [URo AfSRE fohe 1 1
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14.  [de U 2 2
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A8
(faf 28 <)

FoAlfEeT ATt

50 Joft 739N qrer FETAETTI B [Ty

FATH HTIIHATY (ot Siiv Fofl &l Ty

wordfea sfedl vs dsisifeq

Ifie UHIIQH &I ARH | USAT AdFIHIOT | GHRT AR AR AT
REIRIEAL
gorq Jf+e 35 40 50 50
fadra e 60 70 80 80
Jiva Afsfie vs fsArarsh
gfire AT &I ARHA | USAl TdIIHROT | ORI AR frawT A=l
EEISICau!
g e 75 80 90 100
fgdra gfre 110 120 130 130
Id U Afyuas Rrad asid
Ifie UHIIQH &I ARH | Ugel AdIIHROT | ORI SR =T AT
REIRIEAL
gorq Jf+e 30 35 40 40
(1+4) (1+8) (2+10) (2+10)
fgdra gfre 50 60 70 70
(2+12) (2+14) (2+16) (2+16)
TR Aol + AR ok Ui I8 BT AT $HUR BISdh] H SfoalRad ¢ |
JAd U Afduais Rrad dendicl vs 3ika dgshiqradro
gfire AT &I ARA | fg<dlg TdiieRer | dawn SR oAten A=l
EEISICaU!
g [ 1+2+3 1+3+3 1+3+5 1+3+5
fedrg gfie 2+4+6 24+5+8 246410 24+6+10

* (IR + Aol + RAerdrsl ufd dwrs)
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ECIEICau
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hudfeqd Sfeed v deisifeay

gfie TSI BT ARY | fgdid -dI-bRor draxT @ @ten AT
ECIEaU]
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ke AfsR s fsararsh
Ifie TSI &f ARA | fgda adifiozor | e sk dten AT
Adifror
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gfre TISITH Bl IR | fgdid TaNaoT | dran 3R aren =T
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Adifror
gorq Jfie 20 25 30 30
fedra gfe 40 45 50 50
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gfre THSIUY &1 3RY | g1 NS0T | Ry 3R <t HT=ral
RCIRICEU]
9o Jfie 30 35 40 40
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gfre THSIUY &1 3RH | g1 FAd-N&HROT | draRT 3R dter HT=ra
Jdiexor
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DENTAL COUNCIL OF INDIA
NOTIFICATION
New Delhi, the 1st September, 2017

No. DE-87-2017.—In exercise of the powers conferred by clauses (g), (h) and (ha) of sub-section (2) of section
20 of the Dentists Act, 1948 (16 of 1948), the Dental Council of India, after consultation with the State Governments as
required under clause (g) and (h) of the said Act, and in supersession of the Dental Council of India Revised MDS
Course Regulations, 2007 except as respects things done or omitted to be done before such supersession, the Dental
Council of India with the approval of the Central Government hereby makes the following regulations, namely:—

PART-1
PRELIMINARY

1. Short title and commencement.— (1) These regulations may be called the Dental Council of India, Master of
Dental Surgery Course Regulations, 2017.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. Definitions.— In these regulations unless the context otherwise requires:-
(a) “Act” means the Dentists Act, 1948 (16 of 1948)
(b) “the Council” means the Dental Council of India constituted under section 3 of the Act;
(c) “dentistry” includes._

(i) the performance of any operation on, and the treatment on any disease, deficiency or lesion of, human
teeth or jaws, and the performance of radiographic work in connection with human teeth or jaws or the
oral cavity;

(ii) the giving of any anesthetic in connection with any such operation or treatment;
(iii) the mechanical construction or the renewal of artificial dentures or restorative dental appliances;

(iv) the performance of any operation on, or the giving of any treatment, advice or attendance to, any
person preparatory to, or for the purpose of, or in connection with, the fitting, inserting, fixing,
constructing, repairing or renewing of artificial dentures or restorative dental appliances, and the
performance of any such operation and the giving of any such treatment, advice or attendance, as is
usually performed or given by dentists;

(d) “NEET” means the National Eligibility-cum-Entrance Test conducted by the National Board of Examination
for admission to post-graduate courses;

(e) “University” means a university established or incorporated by or under a Central Act, a Provincial Act or a
State Act, and includes any such institution as may, in consultation with the university concerned, be
recognised by the University Grant Commission in accordance with the regulations made in this behalf
under this Act.

PART - 11
GENERAL CONDITIONS TO BE OBSERVED BY POST GRADUATE TEACHING INSTITUTIONS
3. GENERAL CONDITIONS.—(1) The institutions recognised by the Central Government and after

consultation with the Council shall be eligible for conducting the post-graduate degree or diploma course(s).

(2) The maximum number of students for a post-graduate course, for training for the award of post-graduate degree
or diploma by the affiliating university, shall be determined by the facilities available in the department in terms
of infrastructure, teaching staff and clinical teaching material. However, to start with, a maximum of three post-
graduate students, (one Unit) shall be permitted in a speciality department. The annual intake capacity
recommended by the Council and approved by the Central Government for the academic year shall be final. No
institution shall be permitted to increase more than three seats at a time in its annual intake capacity in a
particular speciality in a given academic year. Not more than two units consisting of six seats (including
increase of seats) shall be granted to any dental institutions for each speciality.

(3) The students undergoing post-graduate courses shall be exposed to the following:—
(i) basics of bio-statistics and research methodology;
(i1) basics of human behaviour studies;
(iii) basics of pharmaco-economics;
(iv) introduction to the non-linear mathematics.
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4. ETHICS IN DENTISTRY.—

There is a definite shift from the traditional patient and doctor relationship and delivery of dental care. With the
advances in science and technology and the increasing needs of the patient, their families and community, there
is a concern for the health of the community as a whole. There is a shift to greater accountability to the society.
Dental specialists like the other health professionals are confronted with many ethical problems. It is therefore
absolutely necessary for each and every one in the health care delivery to prepare themselves to deal with these
problems. To accomplish this and develop human values, it is desired that all the trainees undergo ethical
sensitization by lectures or discussion on ethical issues, discussion of cases with an important ethical
component.

5. ELIGIBILITY FOR ADMISSION.—

A candidate for admission to the Master in Dental Surgery course, must possess a recognised degree of Bachelor
in Dental Surgery awarded by a university or institute in India and registered with the State Dental Council and
has obtained provisional or permanent registration and has undergone compulsory rotatory internship of a year
in an approved/recognised dental college:

Provided that in the case of a foreign national, the following procedure shall be followed:—

The Council may, on payment of the prescribed fee for registration, grant temporary registration for the
duration of the post-graduate training restricted to the dental college/institution to which he or she is admitted for the
time being exclusively for post-graduate studies:

Provided further that temporary registration to such foreign national shall be subject to the condition that
such person is duly registered as medical practitioner in his/her own country from which he/she has obtained his/her
basics dental qualification and that his/her degree is recognized by the corresponding state dental council or concerned
authority.

6. SELECTION OF CANDIDATE FOR POST-GRADUATE COURSES.—

There shall be a uniform NEET for admission to the post-graduate dental courses in each academic year
conducted in the manner, as prescribed by the National Board of Examination or any other authority appointed
by the Central Government in this behalf. The overall superintendence, direction and control of the NEET shall
vest with the Council.

7. QUALIFYING CRITERIA FOR ADMISSION TO POST-GRADUATE COURSES.— (1) The candidate
has to secure the following category-wise minimum percentile in NEET for admission to post-graduate courses
held in a particular academic year.

General 50" Percentile
Person with locomotory disability of lower limbs | 45" Percentile
Scheduled Castes, Scheduled Tribes, Other 40™ Percentile
Backward Classes

Provided that the percentile shall be determined on the basis of highest marks secured in the All-India
common merit list in NEET for post-graduate courses:

Provided further, that when sufficient number of candidates in the respective categories fail to secure
minimum marks as prescribed in NEET held for any academic year for admission to post-graduate courses, the Central
Government in consultation with the Council may, at its discretion lower the minimum marks required for admission to
post-graduate courses for candidates belonging to respective categories and marks so lowered by the Central Government
shall be applicable for the said academic year only.

(2) The reservation of seats in dental college/institutions for respective categories shall be as per applicable
laws prevailing in States/Union territories. An all India merit list as well as State-wise merit list of the
eligible candidates shall be prepared on the basis of the marks obtained in NEET Test and candidates
shall be admitted to post-graduate courses from the said merit list only:
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9.

10.

3)

“)

Provided that in determining the merit of candidates who are in service of Government/public
authority, weightage in the marks may be given by the Government/competent authority as an incentive
upto 10% of the marks obtained for each year of service in remote and/or difficult areas upto the
maximum of 30% of the marks obtained in NEET. The remote and difficult areas shall be as defined by
State Government / competent authority from time to time.

A candidate who has failed to secure the minimum percentile as prescribed in these regulations, shall
not be admitted to any post-graduate courses in any academic year.

Minimum 5% seats of the annual sanctioned intake capacity shall be filled up by candidates with
locomotory disability of lower limbs between 50% to 70%:

Provided that in case any seat in this quota remains unfilled on account of unavailability of candidates
with locomotory disability of lower limbs between 50% to 70% then any such unfilled seat shall be
filled up by persons with locomotory disability of lower limbs between 40% to 50% - before they are
included in the annual sanctioned seats for general category candidates:

Provided further that this entire exercise shall be completed by each dental college/institution as per the
statutory time schedule for admissions.

COMMENCEMENT OF ACADEMIC SESSION AND CUT-OFF DATE FOR ADMISSION.—

ey

2

3)

The academic session shall be commenced from 1% of May and the cut-off date for admission, even for
stray vacancies, in the Master of Dental Surgery course shall be 31" of May, every year. The
universities and other institutions shall start the admission process in such a way that teaching in post-
graduate courses starts by 1% May each year for which they shall strictly adhere to the time schedule
specified in the Dental Council of India (Establishment of new dental colleges, opening of higher
courses of study and increase of admission capacity in existing dental colleges) Regulations, 2006.

There shall be no admission of students in respect of any academic session beyond the 31% May for
post-graduate courses under any circumstances. The universities or institute shall not register any
student beyond the said date; in case, any institution which grants admission to any student after the
last date specified for the same shall also be liable to face such action including surrender of seats
equivalent to the extent of such admission made from its sanctioned intake capacity for the succeeding
academic year.

The Council may direct, that any student identified as having obtained his/her admission after the last
date for closure of admission be discharged from the course of study, or any dental qualification
granted to such a student shall not be a recognised qualification for the purpose of the Act.

COMMON COUNSELING.—(1) There shall be a common counseling for admission to all post-graduate
courses (Diploma/MDS) in all dental educational institutions on the basis of merit list of the NEET.

2.

3)

“

The designated authority for counseling for the 50% All India Quota seats of the contributing States, as
per the existing scheme for post graduate (Diploma/MDS) courses shall be the Directorate General of
Health Services, Ministry of Health and Family Welfare, Government of India. Further Directorate
General of Health Services, Ministry of Health and Family Welfare, Government of India shall conduct
counseling for all post-graduate (Diploma/MDS) Courses in Dental Educational Institutions of the
Central Government, Universities established by an Act of Parliament and the Deemed Universities.

The counseling for admission to post-graduate (Diploma/MDS) courses in all dental Educational
Institutions in a State/Union Territory, including dental educational institutions established by the State
Government, University established by an Act of State/Union Territory Legislature, Trust, Society,
Minority Institutions shall be conducted by the State/Union Territory Government.

In case, any dispute arises on such common counseling, the matter to the Central Government and its
decisions shall be final, in this regard.

INFORMATION ON ADMISSION AND SCHEDULE OF EXAMINATION.—Every dental institution and
its affiliating university shall furnish information on admissions in the courses of study, schedule of
examinations to the Council, in such form as the Council may specify, within stipulated period from time to
time.
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11. PERIOD OF TRAINING.—(1) The period of training for the award of the MDS course shall be of three
years duration for three academic years as full time candidates in an institution including the period of
examination:

Provided that the time period required for passing out of the MDS course shall be a maximum of six years from
the date of admission in said course:

Provided further that the duration of the post-graduate course for the post-graduate Diploma holders shall be of
two years in the respective speciality. The syllabus and curriculum shall be the same as MDS Course in the
concerned speciality except that they are not required (i) to undergo study and training in Basic Sciences and (ii)
pass the PART-I Examination of MDS Course. However, they have to submit the dissertation work, as part of
the post-graduate programme.

(2) During the period, each student shall take part actively in learning and teaching activities design of

training, by the institution or the university. The teaching and learning activities in each speciality, shall be as under:—

(a)

(b)

(0

(d)

(e)

()

(®

(h)

LECTURES:

There shall be some didactic lectures in the speciality and in the allied fields. The departments shall
encourage guest lectures in the required areas and integrated lectures by multi-disciplinary teams on
selected topics, to strengthen the training programmes.

JOURNAL REVIEW:

The journal review meetings shall be held at least once a week. All trainees, associate and staff
associated with the post-graduate programme are expected to participate actively and enter relevant
details in the logbook. The trainee shall make presentations from the allotted journals of selected
articles. A model check list for the evaluation of journal review presentation is annexed at Schedule-I
of these regulations.

SEMINARS:

The seminars shall be held at least twice a week in each department. All trainees are expected to
participate actively and enter relevant details in logbook. A model check list for the evaluation of
seminar presentation is annexed at Schedule-II of these regulations.

SYMPOSIUM:
It is recommended to hold symposium on topics covering multiple disciplines.
CLINICAL POSTINGS:

Each trainee shall work in the clinics on regular basis to acquire adequate professional skills and
competency in managing various cases, A model check list for evaluation of clinical postings is
annexed at Schedule-III of these regulations.

CLINICO- PATHOLOGICAL CONFERENCE:

The clinico pathological conference shall be held once a month involving the faculties of Oral
Medicine and Radiology, Oral Pathology and allied clinical departments. The trainees shall be
encouraged to present the clinical details, radiological and histo-pathological interpretations and
participation in the discussions.

INTER-DEPARTMENTAL MEETINGS:

To encourage integration among various specialities, there shall be inter-departmental meeting chaired
by the Dean with all heads of post-graduate departments at least once a month.

TEACHING SKILLS:
All the trainees shall be encouraged to take part in undergraduate teaching programmes either in the

form of lectures or group discussions. A model check list for evaluation of teaching skills is annexed
at Schedule-IV of these regulations.
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(i) DENTAL EDUCATION PROGRAMMES:

Each department shall organise dental education programmes on regular basis involving other
institutions. The trainees shall also be encouraged to attend such programmes conducted outside their
university or institute.

1)) CONFERENCES / WORKSHOPS / ADVANCED COURSES:

The trainees shall be encouraged to attend conference/workshops/advanced courses and also to present
at least two scientific papers and two posters at State / national level speciality and allied conferences /
conventions during the training period.

(k) ROTATION AND POSTING IN OTHER DEPARTMENTS:

To bring in more integration among the specialities and allied fields, each department shall workout a
programme to rotate the trainees in related disciplines.

D DISSERTATION / THESIS:

The trainees shall prepare a dissertation based on the clinical or experimental work or any other study
conducted by them under the supervision of the guide. A model check list for evaluation of dissertation
presentation and continuous evaluation of dissertation work by guide / co-guide is annexed at
Schedule-V of these regulations. A model overall assessment sheet to be filled by all the trainees
undergoing post-graduate course is annexed at Schedule-VI of these regulations.

3) All the students of the speciality departments shall complete the minimum quota for the teaching and
learning activities, as follows:—

(a) Journal Clubs : Sinayear

(b) Seminars : Sinayear

(c) Clinical Case Presentations : 4inayear

(d) Lectures taken for undergraduates : linayear

(e) Scientific Paper / Poster Presentations In State / : 4 papers/posters during three years of
National Level Conferences training workshop period

®) Clinico Pathological Conferences : 2 presentations during three years of

training period

(2) Scientific Publications (optional) : one publication in any indexed
scientific journal
(h) Submission of Synopsis : one synopsis within six months from

the date of commencement
of the course

@) Submission of Dissertation months : one dissertation within six  before
appearing for the university
examination

Q) Submission of Library Dissertation . one dissertation within eighteen
months

from the date of commencement of the
course

12. STIPEND._ The post-graduate students shall be paid stipend only for duration of three years of the course,
as may be fixed by the Central Government/State Government/Union Territory Administration or such authority as the
respective Government/administration may authorise. Where any dispute arises regarding any such stipend, including,
quantum of stipend, it shall be considered and decided by the Central Government/respective State Government/Union
Territory Administration at its own level and its decision shall be final.
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13.

14.

MIGRATION: Under no circumstances, the migration or the transfer of students undergoing post-graduate
Degree/Diploma shall not be permitted by the university or the authority. No inter-change of the speciality in the
same institution or in any other institution shall be permitted after the date of the commencement of session.

PART-III

INFRASTRUCTURE AND FUNCTIONAL REQUIREMENTS :

ey

@)

3)

Space: In addition to the undergraduate functional, facilities, the following physical facilities shall be
made available to start a post-graduate training programme, namely:—

(a) a minimum of 125 sq ft. area for each dental chair in the clinic. The area of the clinic shall be
in accordance with the number of dental chairs required to be placed in the department;

(b) each department shall be equipped with a seminar hall, library, sterilization room, (800 to
1000 sq.ft.)

Equipment: Each department shall have adequate number of standard equipments available in the
market as approved by the ISI.

The details of equipments specialities / unit wise is annexed as Schedule —VII to these regulations.

Library: (a) There shall be a central library which shall provide the latest editions of books pertaining
to the speciality and allied subjects. In additions to this, the departmental library shall be equipped with
the latest books in the subjects concerned. In case, the central library is shared with the medical
college, there shall be provision for additional space and separate budget for the dental college.

(b) In addition to books and journals in the library, internet, CDs, audio-visual facilities should be
available.
(© Minimum 15-20 titles of renowned authors, 4-6 international journals of the concerned

speciality, alongwith 8-10 volumes of back issues of atleast 3 international journals of the
concerned speciality should be available.

(d) All the journals of the speciality and allied subjects shall be available out of which 50%
should be in print form.

Note: All the existing dental institutions shall comply with these requirements except the land requirement of five acres
within a period of three years from the date of publication of these regulations in the Official Gazette.

Part - IV

STAFFING PATTERN FOR POST-GRADUATE COURSE

15. TEACHING STAFF:
In a unit, two post-graduate students shall be guided by a Professor and one student by a Reader or an
Associate Professor. To strengthen and maintain the standards of post-graduate training, the following
unit-wise staffing pattern has been made mandatory, for the starting of a post-graduate course, namely:-
Unit 1 :-
Minimum faculty requirement of 1* Unit in an undergraduate
institute having basic infrastructure of 50 admissions
Departments/Specialty Readers/ Lecturers/Assistant
Professor Professor
(HOD) Associate
Professors
Prosthodontics and Crown & Bridge 1 3 4
Conservative Dentistry and Endodontics 1 3 4
Periodontology 1 2 2
Orthodontics & Dentofacial Orthopedics 1 2 2




[T IT-ETS 4]

A <l TS« SHEROT

51

Minimum faculty requirement of 1* Unit in an undergraduate
institute having basic infrastructure of 50 admissions
Departments/Specialty Readers/ Lecturers/Assistant
Professor Professor
(HOD) Associate
Professors
Oral & Maxillofacial Surgery 1 2 2
Oral & Maxillofacial Pathology and Oral
. ) 1 2 2
Microbiology
Oral Medicine & Radiology 1 2 2
Pediatric Dentistry 1 2 2
Public Health Dentistry 1 2 2
Minimum faculty requirement of 1* Unit in an undergraduate
institute having basic infrastructure of 100 admissions
Departments/Specialty Readers/ Lecturers/Assistant
Professor Professor
(HOD) Associate
Professors
Prosthodontics and Crown & Bridge 1 3 6
Conservative Dentistry and Endodontics 1 3 6
Periodontology 1 3 3
Orthodontics & Dentofacial Orthopedics 1 2 3
Oral & Maxillofacial Surgery 1 3 3
Oral & Macxillofacial Pathology and Oral
. . 1 2 3
Microbiology
Oral Medicine & Radiology 1 2 3
Pediatric Dentistry 1 2 3
Public Health Dentistry 1 2 3
Unit 2 :-
Each department shall have the following additional teaching faculty, over and above the requirement
of Unit 1.
Professor 1
Reader/Associate Professor 1
Lecturer/Asst. Professor 2

Note:-The department, which does not have the above staffing pattern, shall not start post-graduate course in that
speciality.

16. PART-TIME PROFESSOR.—

Part-time professor who can put in at list four hours a day or eighty hours in a month are eligible to enroll only
one post-graduate student under them and they shall be entitled to 50% of leave entitled for regular teaching
faculty.
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17.

AGE, EDUCATIONAL QUALIFICATIONS AND TEACHING EXPERIENCE.—

(a)

(b)

(0

(d)

HEAD OF THE DEPARTMENT:

A Bachelors Degree in Dental Surgery from an Indian University with Masters in Dental Surgery /
Diplomate of National Board recognised by the Government of India on the recommendations of the
Council, and with one year teaching experience in the speciality as Professor, and shall have to acquire
minimum points for publications as per the scheme given in the table.

PROFESSOR:

A Bachelors Degree in Dental Surgery from an Indian University with Masters in Dental Surgery /
Diplomate of National Board recognised by the Government of India on the recommendations of the
Council, and with five years of teaching experience in the speciality as Reader/Associate Professor, and
shall have to acquire minimum points for publications as per the scheme given in the table.

READER/ASSOCIATE PROFESSOR:

A Bachelors Degree in Dental Surgery from an Indian University with Masters in Dental Surgery /
Diplomate of National Board recognised by the Government of India on the recommendations of the
Council, and with four years of teaching experience in the speciality after post-graduation, and shall
have to acquire minimum points for publications as per the scheme given in the table.

LECTURER/ASSISTANT PROFESSOR:

A Bachelors Degree in Dental Surgery from an Indian University with Masters in Dental Surgery /
Diplomate of National Board recognised by the Government of India on the recommendations of the
Council, in the speciality.

Note:
1. All the regular teaching faculty shall be full time.

2. Teaching experience gained in medical college, where there are no dental courses, shall not be
accepted for teaching post-graduate students. Dental faculty with post-graduate qualification in
dentistry, shifting from the dental department of a medical college shall have to complete
minimum of three years of teaching experience in a dental college or institution before being
accepted as post-graduate faculty.

3. In exceptional cases, the teaching experience, in Government dental colleges, may be considered
for further promotion on the basis of total teaching experience.

4. The Reader/Associate Professor in a dental college shall attend teachers training program once in
three years.

5. The Senior Residents with post-graduate qualification or Diplomate of National Board recognised
by the Council, in the speciality having teaching experience in dental colleges may be considered
equivalent to Lecturer/Assistant Professor.

6. Teaching experience in a private dental institution for less than one year shall not be considered
relevant for post-graduate faculty.

7. The maximum age limit upto which a person can be appointed or granted extension or re-
employed in service against the posts of dental teachers or Dean or Principal, as the case shall be,
sixty five years.

Table - 1

Category Points

Category I: 15
(1) Journals Indexed to Pubmed — Medline
Please see- www.ncbi.nlm.nih.gov/pubmed
(2) Journals published by Indian/International Dental Speciality Associations approved by
Dental Council of India.

Category II: 10
(1) Medical / Dental Journals published by Government Health Universities awarding
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dental degree or Govt. Universities awarding dental degree
(2) Original Research/Study approved by I.C.M.R/Similar Govt. Bodies
(3) Author of Text / Reference Book concerned to respective specialty
(4) PhD. or any other similar additional qualification after MDS

Category III: 5

(1) Journals published by Deemed Universities / Dental Institutions / Indian Dental
Association

(2) Contribution of Chapters in the Text Book

Note:-

1. For any publication, except original research, first author (principal author) shall be given 100% points
and remaining authors (co-authors) shall be given 50% points and upto a maximum of 5 co-authors will
be considered.

2. For original research, all authors shall be given equal points and upto a maximum of 6 authors shall be
considered.

3.  Maximum of 3 publications shall be considered for allotting points in Category III.

4. Publication in tabloids / souvenirs / dental news magazines / abstracts of conference proceedings / letter
of acceptance shall not be considered for allotment of points.

Total Score Required:
For Head of Department: 40 marks
Professor: 30 marks
Reader/Associate Professor: 20 marks
IMPORTANT:
1. A post-graduate teacher would be re-evaluated every three years and shall have at least an additional 15
points in their score.
2. A Journal Review Expert Committee may be formed which shall enlist all the available international
and Indian dental journals in various categories. The list would be displayed on the Council’s website.
The Committee shall also be responsible for making annual review of the list of journals and shall
continuously monitor the standard of publications in various journals and the categories of publications
may be upgraded / downgraded, if the standard is not maintained by the journal. In case of any dispute,
the recommendation of the Expert Committee shall be reviewed by the Executive Committee and
decision of the Executive Committee would be final.
PART -V
EXAMINATIONS
EXAMINATIONS._
(a) ELIGIBILITY:

(b)

The following requirements shall be fulfilled by the candidate to become eligible for the final
examination.

(i) Attendance: Every candidate shall secure (80% attendance during each academic year).

(i) Progress and conduct: Every candidate shall participate in seminars, journal review meetings,
symposia, conferences, case presentations, clinics and didactic lectures during each year
organised by the concerned department.

(iii) Work diary and log book: Every candidate shall maintain a work diary and log book as per
Annexure-I appended to these regulations for recording his or her participation in the training
programmes conducted by the department. The work diary and log book shall be verified and
certified by the Head of the Department of the institution. The certification of satisfactory
progress is based on the work diary and log book.

UNIVERSITY EXAMINATION. _
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The university examination shall consist of theory, practical and clinical examination and viva-voce
and Pedagogy

(i) Theory:

Part-1: Shall consist of one paper

There shall be a theory examination in the Basic Sciences at the end of 1* year of course. The question
papers shall be set and evaluated by the concerned Department/Specialty. The candidates shall have to
secure a minimum of 50% in the Basic Sciences and shall have to pass the Part-I examination at least
six months prior to the final (Part-IT) examination.

Part-1I: Shall consist of three papers, namely:—

(i1) Practical and Clinical Examination;
(iii) Viva-voce; and
(iv) Pedagogy.

A candidate who wishes to study in a second speciality, shall have to undergo the full course of three
years duration in that speciality.

(© DISSERTATION:

Every candidate appearing for the post-graduate degree examination shall at least six months
prior to the examinations, submit with his form for examination, four typewritten copies of the
dissertation undertaken by the candidate, prepared under the direction and guidance of his/her guide.
The dissertation so submitted shall be referred to the examiners for their examination and acceptance of
it shall be a condition precedent to allow the candidate to appear for the written part of the
examination:

Provided that a candidate whose dissertation has been accepted by the examiner, but declared
failed at the examination, shall be permitted to re-appear at the subsequent examination without a new
dissertation:

Provided further that if the dissertation is rejected by the examiner, the examiner shall assign
reasons therefor with suggestions for its improvement to the candidate and such candidate shall re-
submit his/ her dissertation to the examiner who shall accept it before appearing in the examination.

(d) CLINICAL/PRACTICAL EXAMINATION:

Clinical/practical examination is designed to test the clinical skill, performance and competence of the
candidate in skills such as communication, clinical examination, medical/dental procedures or
prescription, exercise prescription, latest techniques, evaluation and interpretation of results so as to
undertake independent work as a specialist. The affiliating university shall ensure that the candidate has
been given ample opportunity to perform various clinical procedures.

The practical/clinical examination in all the specialities shall be conducted for six candidates in two
days:

Provided that practical/clinical examination may be extended for one day, if it is not complete
in two days.

(e) VIVA-VOCE EXAMINATION:
Viva voce examination aims at assessing the depth of knowledge, logical reasoning, confidence and
communication skill of the students.
® SCHEME OF EXAMINATION:
Theory: Part-I: Basic Sciences Paper - 100 Marks

Part-II:  Paper-I, Paper-II & Paper-I11 - 300 Marks (100 Marks for each Paper)

Written examination shall consist of Basic Sciences (Part-I) of three hours duration shall be conducted at the end of
First year of MDS course. Part-II Examination shall be conducted at the end of Third year of MDS course. Part-II
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19.

20.

Examination shall consist of Paper-I, Paper-1I and Paper-III, each of three hours duration. Paper-I & Paper-II shall
consist of two long answer questions carrying 25 marks each and five questions carrying 10 marks each. Paper-III
will be on Essays. In Paper-III three Questions will be given and student has to answer any two questions. Each
question carries 50 marks. Questions on recent advances may be asked in any or all the papers. Distribution of topics
for each paper will be as follows:

Part-I1 : Applied Basic Sciences: Applied Anatomy, embryology, growth and development Genetics,
Immunology, anthropology, Physiology, nutrition & Biochemistry, Pathology &
Microbiology, virology, Applied pharmacology, Research Methodology and bio statistics,.
Applied Dental anatomy & histology, Oral pathology & oral Microbiology, Adult and
geriatric psychology. Applied dental materials.

Part-11

Paper-1 Removable Prosthodontics and Implant supported prosthesis (Implantology), Geriatric
dentistry and Cranio facial Prosthodontics

Paper-11 : Fixed Prosthodontics, occlusion, TMJ and esthetics.

Paper-III : Essays

*The topics assigned to the different papers are generally evaluated under those sections. However a strict
division of the subject may not be possible and some overlapping of topics is inevitable. Students should be
prepared to answer overlapping topics.

(2 DISTRIBUTION OF MARKS:
Theory : (Total 400 Marks)

(1) PartI University Examination (100 Marks):-
There shall be 10 questions of 10 marks each (Total of 100 Marks)

(2) Part II (3 papers of 100 Marks):-

(1) Paper-I: 2 long essay questions of 25 marks each and 5 short essays of 10 marks each. (Total of
100 Marks)

(ii) Paper-II: 2 long essay questions of 25 marks each and 5 short essays of 10 marks each. (Total of
100 Marks)

(iii) Paper III: 2 out of 3 essay questions (50 x 2 = 100 Marks)

Practical and Clinical Examination : 200 Marks
Viva-voce and Pedagogy : 100 Marks
EXAMINERS:

Part I: There shall be one internal and one external examiner for three students appointed by the affiliating
university for evaluating the answer scripts of the same speciality. However, the number of examiner/s may be
increased with the corresponding increase in number of students.

Part II: There shall be four examiners in each subject. Out of them, two (50%) shall be external examiners and
two (50%) shall be internal examiners. Both external examiners shall be from a university other than the
affiliating university and one examiner shall be from a university of different State.

QUALIFICATION AND EXPERIENCE FOR EXAMINERS:

The qualification and experience for appointment of an examiner shall be as under:-

(6] shall possess qualification and experience of a Professor in a post-graduate degree programme;

(i) a person who is not a regular post-graduate teacher in the subject shall not be appointed as an examiner;

(iii)  the internal examiner in a subject shall not accept external examinership in a college for the same
academic year;

(iv)  no person shall be appointed as an external examiner for the same institution for more than two
consecutive years. However, if there is a break of one year, the person can be re-appointed.
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21. EXAMINATION CENTRE:

D In the event of university exam being conducted in the same city or town having more than one post-
graduate institution under the same university, one central examination centre shall be fixed by the
university and the students from all the institutions of the city shall take the examination in that center:
Provided that the clinical and viva-voice shall be conducted at their institute.

2 Rotation of the institutions as center of examination shall be as per direction of the university.

22, VALUATION OF ANSWER BOOKS:

Part-I : Answer book/s shall be evaluated by the internal and external examiner/s

Part-II : Answer books shall be evaluated by four examiners, two internal and two external and the average
marks shall be computed.

23. CRITERIA FOR PASS CERTIFICATE:

To pass the university examination, a candidate shall secure in both theory examination and in practical/clinical
including viva voce independently with an aggregate of 50% of total marks allotted (50 out of 100 marks in Part
I examination and 150 marks out of 300 in Part II examination in theory and 150 out of 300, clinical plus viva
voce together). A candidate securing marks below 50% as mentioned above shall be declared to have failed in
the examination.

A candidate who is declared successful in the examination shall be granted a Degree of Master of Dental
Surgery in the respective speciality.

PART - VI
SYLLABUS

The syllabus for post-graduate course includes both Applied Basic Sciences and subjects of concerned

specialty. The syllabus in Applied Basic Sciences shall vary according to the particular speciality, similarly the
candidates shall also acquire adequate knowledge in other subjects related to their respective speciality.

24.

SYLLABUS DISTRIBUTION IN VARIOUS SPECIALITIES:

i) PROSTHODONTICS AND CROWN & BRIDGE

Part-1

Paper-I : Applied Basic Sciences: Applied anatomy, embryology, growth and development Genetics,
Immunology, anthropology, Physiology, nutrition and Biochemistry, Pathology and
Microbiology, virology, Applied pharmacology, Research Methodology and bio statistics,.
Applied Dental anatomy and histology, Oral pathology & oral Microbiology, Adult and
geriatric psychology. Applied dental materials.

Part-I1

Paper-1 : Removable Prosthodontics and Implant supported prosthosis(Implantology), Geriatric
dentistry and Cranio facial Prosthodontics

Paper-1I : Fixed Prosthodontics, occlusion, TMJ and esthetics.

Paper-I1I : Descriptive and analysing type question

(ii) PERIODONTOLOGY

Part- I

Paper-1 : Applied Basic Sciences: Applied Anatomy, Physiology, and Biochemistry, Pathology,
Microbiology, Pharmacology, Research Methodology and Biostatistics.

Part-I1

Paper I : Normal Periodontal structure, Etiology and Pathogenesis of Periodontal diseases,
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epidemiology as related to Periodontics

Paper II :  Periodontal diagnosis, therapy and Oral implantology
Paper III : Descriptive and analysing type question

(iii) ORAL & MAXILLOFACIAL SURGERY

Part-1

Paper-1 : Applied Basic Sciences: Applied Anatomy, Physiology, & Biochemistry, Pathology,
Microbiology, Pharmacology, Research Methodology and Biostatistics.

Part- II:

Paper-1 : Minor Oral Surgery and Trauma

Paper-11 1 Maxillo-facial Surgery

Paper-I11 : Descriptive and analysing type question

@iv) CONSERVATIVE DENTISTRY AND ENDODONTICS

Part-1

Paper-I : Applied Basic Sciences: Applied Anatomy, Physiology, Pathology including Oral
Microbiology, Pharmacology, Biostatistics and Research Methodology and Applied
Dental Materials.

Part-11

Paper-1 : Conservative Dentistry

Paper-11 : Endodontics

Paper-111 : Descriptive and analysing type question

(v) ORTHODONTICS AND DENTOFACIAL ORTHOPEDICS

Part-1

Paper-1 ¢ Applied Basic Sciences: Applied anatomy, Physiology, Dental Materials, Genetics,
Pathology, Physical Anthropology, Applied Research methodology, Bio-Statistics and
Applied Pharmacology.

Part-11

Paper-1 : Orthodontic history, Concepts of occlusion and esthetics, Child and Adult Psychology,
Etiology and classification of maloclusion, Dentofacial Anomalies, Diagnostic
procedures and treatment planning in Orthodontics, Practice management in Orthodontic

Paper 11 :  Clinical Orthodontics

Paper 111 ¢ Descriptive and analysing type question

(vi) ORAL AND MAXILLOFACIAL PATHOLOGY AND ORAL MICROBIOLOGY:

Part-1

Paper-1 :  Applied Basic Sciences: Applied anatomy, Physiology (General and oral), Cell Biology,
General Histology, Biochemistry, General Pathology, General and Systemic
Microbiology, Virology, = Mycology, Basic Immunology, Oral Biology (oral and dental
histology), Biostatistics and Research Methodology

Part-11:

Paper-1 . Oral pathology, Oral Microbiology and Immunology and Forensic Odontology

Paper-I1 : Laboratory techniques and Diagnosis and Oral Oncology

Paper-I11 : Descriptive and analysing type question

(vii) PUBLIC HEALTH DENTISTRY
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(25)

(26)

Part-1

Paper-I Applied Basic Sciences: Applied Anatomy and Histology, Applied Physiology and
Biochemistry, Applied Pathology, Microbiology, Oral Pathology, Physical and Social
Anthropology, Applied Pharmacology and Research Methodology and Biostatistics.

Part-II:

Paper-1 Public Health

Paper-11 Dental Public Health

Paper-III Descriptive and analysing type question

(viii) PEDIATRIC DENTISTRY

Part-1

Paper I Applied Basic Sciences : Applied Anatomy, Physiology, and Biochemistry, Pathology,
Microbiology, Pharmacology, Research Methodology and Biostatistics Growth and
Development and Dental plaque, Genetics.

Part-1I:

Paper-1 Clinical Pedodontics

Paper-11 Preventive and Community Dentistry as applied to pediatric dentistry

Paper-111 Descriptive and analysing type question

(ix) ORAL MEDICINE AND RADIOLOGY

Part-1

Paper I Applied Basic Sciences: Applied Anatomy, Physiology, and Biochemistry, Pathology,
Microbiology, Pharmacology, Research Methodology and Biostatistics

Part-1I:

Paper-1 Oral and Maxillofacial Radiology

Paper-11 Oral Medicine, therapeutics and laboratory investigations

Paper-III Descriptive and analysing type question

CHAPTER - VII

GOALS AND OBJECTIVES OF THE CURRICULUM

GOALS.—

The goals of the post-graduate training in various specialities is to train the graduate in Dental Surgery

who will,

(i) practice respective speciality efficiently and effectively, backed by scientific knowledge and skill;

(i) exercise empathy and a caring attitude and maintain high ethical standards;

(iii) continue to evince keen interest in professional education in the speciality and allied specialities

whether in teaching or practice;

(iv) willing to share the knowledge and skills with any learner, junior or a  colleague;

(v) to develop the faculty for critical analysis and evaluation of various concepts and views and to
adopt the most rational approach.

OBJECTIVES.—
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The objective of the post-graduate training is to train a student so as to ensure higher competence in
both general and special area of interest and prepare him or her for a career in teaching, research and
speciality practice. A student must achieve a high degree of clinical proficiency in the subject and

develop competence in research and its methodology in the concerned field.

The objectives to be achieved by the candidate on completion of the course may be classified as

under:—

(a) Knowledge (Cognitive domain)
(b)  Skills (Psycho motor domain)

(c) Human values, ethical practice and communication abilities

(a) KNOWLEDGE.—

®
(i)

(iii)

(iv)

v)

(vi)

demonstrate understanding of basic sciences relevant to speciality;

describe etiology, pathophysiology, principles of diagnosis and management of common
problems within the speciality in adults and children;

identify social, economic, environmental and emotional determinants in a given case and take
them into account for planned treatment;

recognise conditions that may be outside the area of speciality or competence and to refer
them to the concerned specialist;

update knowledge by self study and by attending courses, conferences and seminars pertaining
to speciality;

undertake audit, use information technology and carry out research in both basic and clinical
with the aim of publishing or presenting the work at various scientific gathering;

(b) SKILLS:

®

(i)

take a proper clinical history, examine the patient, perform essential diagnostic procedures and
order relevant tests and interpret them to come to a reasonable diagnosis about the condition;

acquire adequate skills and competence in performing various procedures as required in the
speciality.

(c) HUMAN VALUES, ETHICAL PRACTICE AND COMMUNICATION ABILITIES.

@
(i)
(iii)
(iv)

v)
(vi)

adopt ethical principles in all aspects of practice;
foster professional honesty and integrity;
deliver patient care irrespective of social status, caste, creed, or religion of the patient;

develop communication skills, to explain various options available and obtain a true informed
consent from the patient;

provide leadership and get the best out of his team in a congenial working atmosphere;

apply high moral and ethical standards while carrying out human or animal research;
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27.

(vii) be humble and accept the limitations in his knowledge and skill and to ask for help from
colleagues when needed;

(viii) respect patient’s rights and privileges including patient’s right to information and right to seek
a second opinion.

PART-VIII
SPECIALITIES

The following specialties for the post-graduate course to be followed by the university / institute are
detailed as under:-

(@

(i)

(iii)

(iv)

)

(vi)

(vii)

(viii)

(ix)

Prosthodontics and Crown & Bridge:

Prosthodontics and Crown & Bridge is a branch of dental art and science pertaining to the restoration
and maintenance of oral function, health, comfort and appearance by the replacement of mission or lost
natural teeth and associated tissues either by fixed or removable artificial substitutes.

Periodontology:
Periodotology is the science dealing with the health and diseases of the investing and supporting
structures of the teeth and oral mucous membrane.

Oral & Maxillofacial Surgery:

Oral and Maxillofacial surgery deals with the diagnosis and surgical and adjunctive treatment of
diseases, injuries and defects of the human jaws and associated oral and facial structures.

Conservative Dentistry and Endodontics:
Conservative dentistry deals with prevention and treatment of the diseases and injuries of the hard

tissues and the pulp of the tooth and associated periapical lesions, alongwith restoration of those teeth
to normal form function and aesthetics .

Orthodontics and Dentofacial Orthopedics:

Orthodontics and Dentofacial Orthopedics deals with prevention and correction of oral anomalies and
malocclusion and the harmonising of the structures involved, so that the dental mechanisms function in
a normal way.

Oral & Maxillofacial Pathology and Oral Microbiology

Oral & Macxillofacial Pathology and Oral Microbiology deals with the nature of oral diseases, their
causes, processes and effects. It relates the clinical manifestation of oral diseases to the physiologic and
anatomic changes associated with these diseases.

Public Health Dentistry

Public Health Dentistry is the science and art of preventing and controlling dental diseases and
promoting dental health through organised community efforts.

Pediatric and Preventive Dentistry

Pediatric and Preventive Dentistry deals with prevention and treatment of oral and dental ailments that
may occur during childhood.

Oral Medicine and Radiology

Oral Medicine is a speciality of dentistry concerned with the basic diagnostic procedures and
techniques useful in recognising the diseases of the oral tissues of local and constitutional origin and
their medical management.

Radiology is a science dealing with x-rays and their uses in diagnosis and treatment of diseases in
relation to orofacial diseases.
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28. CLINICAL MATERIAL .—

The minimum requirement of clinical material in each speciality of the post-graduate course is detailed in
schedule-VIII of these regulations.

SCHEDULE -1
(See clause (b) of sub-regulation (2) of regulation 11)

MODEL CHECKLIST FOR EVALUATION OF JOURNAL REVIEW PRESENTATIONS.

Name of the Trainee : Date :
Name of the Faculty / Observer :

Sl. | Items for observation during presentation Poor Below Average Good Very

No. Average Good
0 1 2 3 4

1. Article chosen was

2. Extent of wunderstanding of scope and

objectives of the paper by the candidate.

3. Whether cross-references have been
consulted.

4. Whether other relevant publications consulted.

5. Ability to respond to questions on the paper /

subject.

Audio — Visual aids used.

Ability to defend the paper.

Clarity of presentation.

Rl Bl B

Any other observation.

Total Score

SCHEDULE-II
(See clause (c) of sub-regulation (2) of regulation 11)

MODEL CHECK LIST FOR EVALUATION OF SEMINAR PRESENTATIONS

Name of the Trainee : Date :
Name of the Faculty / Observer :
SIL. Items for observation during presentation Poor Below Average Good Very
No. Average Good
0 1 2 3 4
1. Completeness & Preparation.
2. Clarity of presentation.
3. Understanding of subject.
4. Whether other relevant publications consulted.
5. Whether cross-references have been consulted.
6. Ability to answer the questions.
7. Time scheduling.
8. Appropriate use of audio — visual aids.
9. Overall performance.
10. | Any other observation.
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‘ | Total Score ‘ ‘ | ‘ |
SCHEDULE-III

(See clause (e) of sub-regulation (2) of regulation 11)

(a) MODEL CHECK LIST FOR EVALUATION OF CLINICAL WORK IN Outpatient Department

(To be completed once a month by respective unit heads including posting in other department)

Name of the Trainee : Date :
Name of the Unit Head :
SIL. Items for observation during presentation Poor Below Average Good Very
No. Average Good
0 1 2 3 4
Regularity of attendance.
2. Punctuality.
3. Interaction with colleagues and supportive
staff.
4. Maintenance of case records.
5. Presentation of cases.
6. Investigations work up.
7. Chair-side manners.
8. Rapport with patients.
9. Over all quality of clinical work.
Total Score
(b) EVALUATION OF CLINICAL CASE PRESENTATION
Name of the Trainee : Date :

Name of the Faculty / Observer :

Sl. | Items for observation during presentation Poor Below Average Good Very

No. Average Good
0 1 2 3 4

1. Completeness of history.

2. Whether all relevant points elicited.

3. Clarity of presentation.

4. Logical order.

5. Mentioned all positive and negative points

6. Accuracy of general physical examination.

7. Diagnosis: Whether it follows logically from

history and findings.

8. Investigations required.

Complete list.

Relevant order.

Interpretation of investigations.

9. Ability to react to questioning Whether it
follows logically from history and findings.

10. | Ability to defend diagnosis.
11. | Ability to justify differential diagnosis.

12. | Others.
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| Grand Total

Note: Please use a separate sheet for each faculty member.

SCHEDULE-IV

(See clause (h) of sub-regulation (2) of regulation 11)

MODEL CHECKLIST FOR EVALUATION OF TEACHING SKILL

Name of the Trainee : Date :
Name of the Faculty / Observer :

SL Items for observation Poor Below Average | Good | Very

No Average Good

0 1 2 3 4

1. | Communication of the purpose of the talk

2. | Evokes audience interest in the subject.

3. | The introduction.

4. | The sequence of ideas.

5. | The use of practical examples and / or illustrations.

6. | Specking style (enjoyable, monotonous, etc. specify)

7. | Attempts audience participation.

8. | Summary of the main points at the end.

9. | Asks questions.

10. | Answers questions asked by the audience.

11. | Rapport of speaker with his audience.

12. | Effectiveness of the talk.

13. | Uses audio-visual aids appropriately.

SCHEDULE-V
(See clause (1) of sub-regulation (2) of regulation 11)
(a) MODEL CHECKLIST FOR DISSERTATION PRESENTATION

Name of the Trainee : Date :
Name of the Faculty / Observer :

SIL. Prints to be considered. Poor Below Average Good Very

No. Average Good

1 2 3 4

1 Interest shown in selecting topic.

2 Appropriate review.

3 Discussion with guide and other faculty.

4 Quality of protocol.

5 Preparation of proforma

Total Score
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(b) CONTINUOUS EVALUATION OF DISSERTATION WORK BY GUIDE / CO-GUIDE
Name of the Trainee : Date :
Name of the Faculty / Observer :
SI. | Items for observation during presentation Poor Below Average Good Very
No. Average Good
0 1 2 3 4
1 Periodic consultation with guide / co-guide.
2 Regular collection of case material
3 Depth of analysis / discussion.
4 Quality of final output.
5 Others
Total Score
SCHEDULE-VI
(See clause (1) of sub-regulation (2) of regulation 11)
OVERALL ASSESSMENT SHEET
Date :
SL. Faculty Name of Trainee and Mean Score
No. Member A B C D E F G H I J
1
2
3
Signature of Head of the Department Signature of Principal

Note: The overall assessment sheet used along with the logbook shall form the basis for certifying satisfactory
completion of course of study, in addition to the attendance required.

KEY:

Faculty member : Name of the faculty doing the assessment.

Mean score : Sum total of all the scores of checklists.

A, B..... : Name of the trainee.
SCHEDULE-VII
(See sub-regulations (2) of regulation 14)
EQUIPMENTS
DEPARTMENT: PROSTHODONTICS AND CROWN & BRIDGE
S. NAME SPECIFICATION Quantity Availability

No.

1. Electrical Dental Chairs and Units With shadowless lamp, One chair and unit
spittoon, 3 way syringe, per PG student
instrument tray and and two chairs
motorized suction, with unit for the
micromotor and airotor faculty.
attachment with
handpieces.

1 Unit | 2 Units

2. Articulators — semi adjustable/ adjustable 6 12

with face bow

3. Micromotor — (Lab Type can also be 2 4

attached (fixed) to wall

4. Ultrasonic scaler 2 2

5. Light cures 2 2

6. Hot air oven 1 1

7. Autoclave 2 2

8. Surveyor 2 2

9. Refrigerator 1 1

10. X-ray viewer 1 2

11. Pneumatic, Crown bridge remover 2 3

12. Needle destroyer 1 2
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13. Intra oral camera 1 1
14. Digital SLR camera 1 1
15. Computer with internet connection with 1 1
attached printer and scanner
16. LCD projector 1 1
Clinical Lab for Prosthetics
1. Plaster dispenser 2 2
2. Model trimmer with carborandum Disc 1 2
3. Model trimmer with diamond disc 1 2
4. High speed lathe 2 3
5. Vibrator 2 4
6. Acrylizer 1 2
7. Dewaxing unit 1 2
8. Hydraulic press 1 1
9. Mechanical press 1 1
10. Vacuum mixing machine 1 1
11. Micro motor lab type 2 3
12. Curing pressure pot 1 1
13. Pressure molding machine 1 1
Chrome — Cobalt Lab Equipment
1. Duplicator 1 1
2. Pindex system 1 1
3. Burn-out furnace 1 1
4. Welder 1 1
5. Sandblaster Micro and macro 1 1
6. Electro — polisher 1 1
7. Model trimmer with carborandum disc 1 1
8. Model trimmer with diamond disc 1 1
9. Model trimmer with double disc (one 1 1
Carborandum and one diamond disc)
10. Casting machine, motor cast with the safety 1 1
door closure, gas blow torch with regulator
11. Dewaxing furnace 1 1
Induction casting machine with vacuum 1 1
pump, capable of casting titanium chrome
cobalt precision metal
12. Spot welder with soldering, attachment of 1 1
cable
13. Steam cleaner 1 1
14. Vacuum mixing machine 1 1
15. Spindle grinder 24,000 ROM with vacuum 1 1
suction
16. Wax heater 2 3
17. Wax carvers (Full PKT Set) 2 3
18. Milling machine 1 1
19. Stereo microscope 1 1
20. Magnifying work lamp 1 1
21. Heavy duty lathe with suction 1 1
22. Preheating furnace 1 1
23. Dry model trimmer 1 1
24. Die cutting machine 1 2
25. Ultrasonic cleaner 1 1
26. Composite curing unit 1 1
Ceramic Lab Equipment
1. Fully programmable porcelain furnace with 1 1
vacuum pump
2. Ceramic kit (instruments) 3 3
3. Ceramic materials (kit) 1 1
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4. Ceramic polishing kit | | 2 2
Implant Equipment
1. Electrical dental chair and unit 1 1
2. Physio dispenser 1 1
3. Implant kit Minimum 2 systems 2
4. Implants 10 10
5. Prosthetic components 10 10
6. Unit mount light cure 1 2
7. X-ray viewer 1 2
8. Needle destroyer 1 2
9. Ultrasonic cleaner capacity 3.5 Its 1 1
10. Autoclave programmable for all 1 2
recommended cycles
11. X-ray machine with RVG 1 1
12. Refrigerator 1 1
13. Surgical kit/prosthetic kit 2 2
14. Educating models 1 1
15. Implant removing instruments 1 1
DEPARTMENT: PERIODONTOLOGY
S. No. NAME SPECIFICATION Quantity Availability
1. Dental Chairs and Units Electrically operated with One chair and unit per
shadowless lamp, spittoon, | post-graduate student and
3 way syringe, instrument Two chairs with unit for
tray and motorized suction, the faculty
micromotor attachment
with contra angle
handpiece,airoter
attachment, ultrasonic
scaler (Piezo) with
detachable autoclavable
hand piece
1 Unit 2 Units
2. Auto clave (fully automatic) 1 2
front loading
3 Steel bin 4 6
4 Airoter hand pieces 2 2
5. UV chamber 1 1
6. Formalin chamber 1 1
7 W.H.O probe 2 2
8. Nabers probe 2 2
9. Williams probe 2 2
10. UNC-15 probe 4 4
11. Gold Man fox probe 1 1
12. Pressure sensitive probe 1 1
13. Marquis color coded probe 1 1
14. Supra gingival scalers set 2 2
15. Sub gingival scaler set 2 2
16. Arkansas sharpening stone 1 1
Surgical Instruments
1. Routine surgical instrument kit set 2 3
(Benquis periosteal elevator,
periotome)
2. Surgery trolleys 6 6
3. X ray viewer 1 2
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4. Surgical cassette with 4 6

sterilisation pouches
5. Electro surgery unit 1

Special Surgical Instruments

1. Kirkland’s knife set 1 1
2. Orban’s knife set 1 1
3. Paquette blade handle 1 1
4. Krane kaplan pocket marker set 1 1
5. Mc Calls universal curettes set 1 1
6. Gracey’s curettes (No.1-18) set 2 2
7. Mini five curettes set 1 1
8. Cumine scalar 1 1
9. Mallet 1 1
10. Chisel 1 1
11. Oschenbein chisel straight, curved 1 1
12. Schluger bone file 1 1
13. Bone fixation screw kit 1 1
14. Bone scrapper 1 1
15. Bone trephines for harvesting 1 set 1 1

autografts
16. Bone regenerative materials Bone graft and GTR

membranes
5 5
17. Local drug delivery systems At least two different 1 each 1
agents
18. Root conditioning agent At least two different 2 2
agents

19. Micro needle holder 1 1
20. Micro scissors 1 1
21. Magnifying loop (2.5 - 3.5) 1 2
22. Operating microscope optional 1 1
23. 3" generation digital probe optional 1 1
24. Bone expander and bone crester optional 1 1
25. Distraction osteogenesis kit optional 1 1
26. Bone mill optional 1 1
217. Bone graft / membrane 1 1

placement spoon
28. Bone condenser 1 1
29. Peizo-surgery unit optional 1 1
30. Centrifuge for PRP/PRF optional 1 1

preparation
31. Soft tissue laser (8 watt) 1 1
32. Osteotome set 1 1

optional

MISCELLANEOUS INSTRUMENTS
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1. Composite gun with material kit 1 1
2. Splinting kit with material 2 3
3. Composite finishing kit 1 1
4. Glass Ionomer cement 1 1
5. Digital camera 1 1
6. Intra Oral camera 1 1
7. Ultrasonic cleaner 1 1
8. Emergency kit 1 1
9. Refrigerator 1 1
10. X-ray viewer 2 2
11. LCD projector 1 1
12. Computer with internet connection 1 1
with attached printer and scanner
13. Implant Equipment
14. Electrical dental chair and unit 1 1
Physio dispenser 1 1
15. Implant kit At least two different 2 2
systems
16. Implants 10 10
17. Implant maintenance kit (plastic 1 set 1 set
instruments)
18. Implant guide 1 1
19. X-ray viewer 1 2
20. Needle destroyer 1 2
21. Ultrasonic cleaner capacity 3.5 Its 1 1
22. Autoclave programmable for all 1 1
recommended cycles
23. RVG with x-ray machine 1 1
24. Refrigerator 1 1
25. Surgical kit 2 2
26. Sinus lift kit 1 1
27. Educating models 1 1
28. Implant removing kit 1 1
DEPARTMENT: ORAL & MAXILLOFACIAL SURGERY
S.No. NAME SPECIFICATION Quantity Availability
1. Dental Chairs and Units Electrically operated One chair and unit per
with shadowless lamp, post-graduate student
spittoon, 3 way and Two chairs with unit
syringe, instrument for the faculty
tray and high
otorized suction,
with micromotor and 1 Unit 2 Units
micro motor
attachment
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with shadowless lamp,
spittoon, 3 way
syringe, instrument
tray and motorized

post-graduate student
and two chairs with unit
for the faculty

2. Autoclave Front loading 2 3
3. Fumigators 1 1
4. Oscillating saw With all hand pieces 1 1
pieces
5. Surgical instruments
General surgery kit including ) )
tracheotomy kit
Minor oral surgery kit 5 10
Osteotomy kit | |
Cleft surgery kit 1 1
Bone grafting kit 1 |
Emergency kit
Trauma set including bone plating kit 1 1
Implantology kit
o 2 2
with implants
1 1
Minimum 2 systems 2 2
10 10
6. Distraction osteogenesis kit 1 1
7. Peizo surgical unit 1 1
8. Magnifying loops 1 1
9. Operating microscope and desirable 1 1
Microsurgery kit
10. Dermatomes 1 1
11. Needle destroyer 2 3
12. Ultrasonic Cleaner capacity 3.5 Its 1 1
13. Formalin chamber 1 1
14. Pulse oxymeter 1 1
15. Ventilator 1 1
16. Major operation theatre with all 1 1
facilities
17. Recovery and Intensive Care Unit 2 beds 2 beds
with all necessary life support
equipments
18. Fibrooptic light 1 1
19. Inpatient beds 20 20
20. Fiber optic laryngoscope 1 1
21. Computer with internet connection 1 1
with attached printer and scanner
22. LCD projector 1 1
23. Refrigerator 1 1
DEPARTMENT : CONSERVATIVE DENTISTRY AND ENDODONTICS
S.No. NAME SPECIFICATION Quantity Availability
1. Dental Chairs and Units Electrically operated One chair & unit per
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suction, micromotor,
airotor attachment
with hand pieces

1 Unit 2 Units
2. ENDOSONIC HANDPIECES - 2 3
Micro  endosonic  Tips, retro
treatment
3. Mechanised  rotary  instruments 3 6
including hand pieces (speed and
torque control) and hand instruments
various systems
4. Rubber dam kit 1 per chair 1 per
chair
5. Autoclaves for bulk instrument 2 3
sterilization vacuum (Front loading)
6. Autoclaves for hand piece 1 1
sterilization
7. Apex locators one for every two 2 4
chairs
8. Pulp tester 2 4
9. Equipments for injectable 1 2
thermoplasticized gutta percha
10. Operating microscopes 3 step or 1 1
5 step magnification
11. Surgical endo kits (Microsurgery) 2 2
12. Set of hand instruments 1 2
(specifications required)
13. Sterilizer trays for autoclave 4 4
14. Ultrasonic cleaner capacity 3.5 Its 1 1
15. Variable Intensity polymerization Desirable 1 1
equipments - VLC units
16. Conventional VLC units one for 2 4
every two chairs
17. Needle destroyer 2 2
18. Magnifying loupes one for students 1 2
and one for faculty
19. LCD projector 1 1
20. Composite kits with different shades 2 4
and polishing kits
21. Ceramic  finishing  kits, metal In ceramic labs 2 3
finishing kits
22. Amalgam finishing kits 2 3
23. RVG with x-ray machine developing 1 1
kit
24. Chair side micro abrasion 1 1
25. Bleaching unit 1 1
26. Instrument retrieval Kits 1 1
217. Computer with internet connection 1 1
with attached printer and scanner
28. Refrigerator 1 1
29. Equipments for casting procedures
30. Equipments for ceramics including 1 1
induction casting machines/ burnout
preheat furnaces/ wax elimination
furnaces
31. Lab micro motor/ metal grinders / 1 1

sand blasters/ polishing lathes/
duplicator ~ equipment/  vacuum
investment equipments
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32. Laser (preferably hard tissue) 1 1
33. Face bow with semi adjustable 1 2
articulator
DEPARTMENT : ORTHODONTICS AND DENTOFACIAL ORTHOPEDICS
S. No. NAME SPECIFICATION Quantity Availability
1. Dental Chairs and Unit Electrically  operated  with | One chair & unit per
shadow less lamp, spittoon, 3 | PG student and Two
way syringe, instrument tray | chairs with unit for
and motorized suction the faculty
2. 1 Unit 2 Units
3. Vacuum /pressure moulding 1 1
unit
4. Hydrogen soldering unit 1 1
5. Lab micromotor 3 5
6. Spot welders 3 5
7. Model trimmer (Double disc) 2 3
8. Light curing unit 2 2
9. High intensity light curing unit 1 2
10. Polishing lathes 2 3
11. Tracing tables 3 5
12. SLR digital camera 1 1
13. Scanner with transparency 1 1
adapter
14. X-ray viewer 3 4
15. LCD projector 1 1
16. Autoclaves for bulk instrument 1 1
Sterilization vacuum (Front
loading)
17. Needle destroyer 1 1
18. Dry heat sterilizer 1 1
19. Ultrasonic scaler 1 1
20. Sets of Orthodontic pliers 3 3
21. Orthodontic impression trays 3 5
22. Ultrasonic cleaner capacity 1 1
3.51ts
23. Electropolisher 1 1
24. Typodonts with full teeth set 3 3
25. Anatomical articulator with 1 1
face bow attachments
26. Free plane articulators 1 1
27. Hinge articulators 4 4
28. Computer software for 1 1
cephalometrics
29. Computer with internet 1 1
connection with attached
printer and scanner
30. Refrigerator 1 1
DEPARTMENT: ORAL & MAXIILOFACIAL PATHOLOGY AND ORAL MICROBIOLOGY
S. No. NAME SPECIFICATION Quantity Availability
1 Unit 2 Units
1. Dental Chairs and Units Electrically operated with | 3 6

shadow less lamp,
spittoon, 3 way syringe,
instrument tray and
suction
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2. Adequate laboratory Reasonable quantity
glassware’s as required for should be made available
processing of biopsy specimens
and staining.
3. Adequate tissue capsules / tissue Reasonable quantity
embedding cassettes should be made available
4. Paraffin wax bath thermostatically 1 1
controlled
5. Leuckhart pieces 10 10
6. Block holders 25 25
7. Microtome Manual 1 1
8. Microtome semi — automated 1 1
9. Tissue floatation water bath thermostatically 1 1
controlled
10. Slide warming table 1 1
11. Steel slide racks for staining 5 5
12. Diamond glass marker 2 2
13. Research microscope with phase 1 1
contrast, dark field, polarization,
image analyzer ,
photomicrography attachments
14. Multi head microscope Penta headed 1 1
15. Binocular compound 2 for faculty | 4 for faculty
microscope and one | and
per student one per
student
16. Stereo microscope 1 1
17. Aluminum slide trays 5 5
18. Wooden / plastic slide boxes 5 5
19. Wax block storing cabinet 5,000 10,000
capacity capacity
20. Slide storing cabinet 5,000 10,000
capacity capacity
21. Refrigerator 1 1
22. Pipettes 5 5
23. Surgical kit for biopsy 3 6
24. Immuno histo chemistry lab 1 1
25. Computer with Internet 1 1
Connection with attached
printer and scanner
26. LCD projector 1 1
27. Desirable Equipment
28. Cryostat 1 1
29. Fluorescent microscope 1 1
30. Hard tissue microtome 1 1
31. Tissue storing cabinet (frozen) 1 1
32. Microwave 1 1
DEPARTMENT : PUBLIC HEALTH DENTISTRY
S. NAME SPECIFICATION Quantity Availability
No.

Instruments in the department for comprehensive Oral
programme

health care

Dental chairs

Electrically operated with
shadowless lamp,
spittoon, 3 way syringe,
instrument tray and
motorized suction,
micromotor attachment

One chair and
unit per post-
graduate
student and
one chair
with unit for
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with contra angle the faculty
handpiece,airoter

attachment, ultrasonic

scaler (Piezo) with

detachable autoclavable

hand piece with min 3

tips.

2. 1 Unit 2 Units

3. Extraction forceps 4 sets 6 sets

4. Filling instruments 4 sets 6 sets

5. Scaling instruments Supra gingival scaling 4 sets 6 sets

6. Amalgamator 1 1

7. Pulp tester 1 1

8. Autoclave 1 1

9. X-ray viewer 1 1

10. Instrument cabinet 1 1

11. LCD or DLP multimedia 1 1

projector

Computer with internet 1 1
connection with attached

printer and scanner

13. For peripheral dental care or field programme

14. Staff bus 1 1

15. Mobile dental clinic fitted with 1 1

at least 2 dental chairs with
complete dental unit with fire
extinguisher
16. Ultrasonic scaler, 1 2
17. Ultrasonic cleaner capacity 3.5 1 1
Its

18. Compressor One with chair

19. Generator 1 1

20. Public address system, audio- 1 1

visual aids

21. Television 1 1

22. Digital Versatile Disc Player 1 1

23. Instrument cabinet, emergency 1 1

medicine Kkits, Blood
pressure apparatus

24. Portable oxygen cylinder 1 1

25. Portable chair 1 1

26. Refrigerator 1 1

DEPARTMENT : PAEDODONTICS AND PREVENTIVE DENTISTRY
S. NAME SPECIFICATION Quantity Availability
No.

1. Dental Chairs and Units Electrically operated with One chair and unit per
shadowless lamp, post-graduate student
spittoon, 3 way syringe, and Two chairs with unit
and motorised suction, for the faculty
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micromotor attachment
with contra angle
miniature
handpiece,airotor
attachment with miniature
handpiece, dental operater
stool (40% dental chairs

shall be pedo chairs)
2. 1 Unit 2
Units

3. Pedo extraction forceps sets 4
4. Autoclaves for bulk instrument 1 2

sterilization vacuum (Front

loading)
5. RVG with intra oral x-ray unit 1 1
6. Automatic developer 1 1
7. Pulp tester 2 3
8. Apex locator 1 1
9. Rubber dam kit One set per student 1 1
10. Injectable GP condenser 1 1
11. Endodontic pressure syringe 1 1
12. Glass bead steriliser 2 4
13. Spot welder 2 3
14. Ultrasonic scalers 2 4
15. Needle destroyer 1 1
16. Formalin chamber 1 1
17. Ultrasonic cleaner capacity 3.5 1 1

Its
18. X-ray viewer 2 3
19. Amalgamator 1 2
20. Plaster dispenser 2 2
21. Dental lathe 1 2
22. Vibrator 2 3
23. Typodonts One set per student 1 1
24. Soldering unit 1 1
25. Band pinching beak pliers 2 Sets 2 Sets
26. Proximal contouring pliers 2 3
27. Crown crimping pliers 2 3
28. Double beak pliers anterior and 2 3

posterior
29. Lab micro motor 2 3
30. Acryliser 1 2
31. Magnifying loupes 1 1
32. Conscious sedation unit Desirable 1 1
33. Pulse oxymeter 1 1
34. Phantom head table with One set per each P.G. 1 1

attached Light, Airotor and Student

micro motor
35. Computer with internet 1 1

connection with attached

printer and scanner
36. LCD projector 1 1
37. Refrigerator 1 1

DEPARTMENT: ORAL MEDICINE AND RADIOLOGY
S. NAME SPECIFICATION Quantity Availability
No.

1.

Dental Chairs and Units

Electrically operated with
shadowless lamp,
spittoon, 3 way syringe,

One chair and unit per
post-graduate student
and one chair with unit
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instrument tray and for the faculty
suction
1 Unit 2 Units

RVG with intra oral 55-70 kVp with digital 1 1
radiography machine compatibility
(FDA Approved)
Extra oral radiography machine 100 kvp 1 1
Panoramic radiography (OPG) Digital compatibility 1 1
machine with cephalometric
and TMJ attachment with
printer
Intra-oral camera 1 2
Pulp tester 2 4
Autoclave 1 1
Punch biopsy tool 2 3
Biopsy equipment 1 2
Surgical trolley 2 2
Emergency medicines kit 1 1
Extra oral cassettes with 4 6
intensifying screens
(Conventional and rare earth)
Lead screens 2 2
Lead aprons 2 2
Lead gloves 2 2
Radiographic filters 1 1
(Conventional and rare earth)
Dark room with safe light 1 1
facility
Automatic radiographic film 2 2
processors
Radiographic film storage lead 1 1
containers
Thyroid collars 1 1
Digital sphygmomanometer 1 1
Digital blood glucose tester 1 1
Digital camera 1 1
X-ray viewer boxes 2 3
Lacrimal probes 2 sets 2 Sets
Sialography cannula 2 sets 2 Sets
Illuminated mouth mirror and 2 2
probe
Computer with internet 1 1
connection with attached
printer and scanner
LCD projector 1 1
Refrigerator 1 1




76

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART ITI—SEC. 4]

SCHEDULE-VIII
(See regulation 28)

CLINICAL MATERIAL

FOR COLLEGES WITH 50 UG ADMISSIONS
Minimum Requirement (both UG & PG together)

Conservative Dentistry and Endodontics

Unit Starting MDS 1° Renewal 2" & 3" Renewal Recognition
1** Unit 35 40 50 50
2" Unit 60 70 80 80
Oral Medicine & Radiology
Unit Starting MDS 1* Renewal 2" & 3" Renewal Recognition
1* Unit 75 80 90 100
2" Unit 110 120 130 130
Oral & Maxillofacial Surgery
Unit Starting MDS 1° Renewal 2" & 3" Renewal Recognition
Sty 30 35 40 40
1" Unit (1+4) (1+8) (2+10) (2+10)
nd ry s 50 60 70 70
2" Unit (2+12) (2+14) (2+16) (2+16)
The average of Major Surgeries + Minor Surgeries per week are mentioned above in the brackets
Oral & Maxillofacial Pathology and Oral Microbiology
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1* Unit 1+2+3 1+3+3 1+3+5 14345
2" Unit 2+4+6 2+5+8 2+6+10 2+6+10
* (Biopsy + Cytology + Hematology per week)
Orthodontics & Dentofacial Orthopedics
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1* Unit 15 20 25 25
2" Unit 30 35 40 40
Pediatric Dentistry
Unit Starting MDS 2" Renewal 3" & 4" Renewal Recognition
1** Unit 20 25 30 30
2" Unit 35 40 45 45
Periodontology
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1* Unit 30 35 40 40
2" Unit 50 60 70 70
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Prosthodontics and Crown & Bridge

Unit Starting MDS 2"! Renewal 3" & 4" Renewal Recognition
1** Unit 20 25 30 30
2" Unit 35 40 50 50
Public Health Dentistry (including Patients in Satellite Clinics)
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1** Unit 30 35 40 40
2" Unit 50 55 60 60
FOR COLLEGES WITH 100 UG ADMISSIONS:
Minimum Requirement (both UG & PG together)
Conservative Dentistry and Endodontics
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1° Unit 50 60 70 70
2™ Unit 80 90 100 100
Oral Medicine & Radiology
Unit Starting MDS 2" Renewal 3" & 4" Renewal Recognition
1** Unit 100 120 140 150
2" Unit 160 170 180 180
Oral & Maxillofacial Surgery
Unit Starting MDS 2" Renewal 3" & 4" Renewal Recognition
Sy 40 50 60 60
1" Unit (1+4) (148) (2+10) (2+10)
nd ry s 70 80 100 100
2" Unit (2+12) (2+14) (2+16) (2+16)
The average of Major Surgeries + Minor Surgeries per week are mentioned above in the brackets()
Oral & Maxillofacial Pathology and Oral Microbiology
Unit Starting MDS 2"! Renewal 3" & 4" Renewal Recognition
1* Unit 1+3+5 1+6+5 2+6+10 2+6+10
2" Unit 3+6+12 3+7+12 3+7+14 3+7+14

* (Biopsy + Cytology + Hematology per week)
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Orthodontics & Dentofacial Orthopedics

Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1** Unit 20 25 30 30
2" Unit 40 45 50 50
Pediatric Dentistry
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1** Unit 30 35 40 40
2" Unit 50 55 60 60
Periodontology
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1** Unit 40 50 60 60
2" Unit 80 90 100 100
Prosthodontics and Crown & Bridge
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1** Unit 30 35 40 40
2" Unit 50 55 60 60
Public Health Dentistry (including Patients in Satellite Clinics)
Unit Starting MDS 2" Renewal 3" & 4™ Renewal Recognition
1* Unit 40 45 50 50
2" Unit 60 65 70 70
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LOG BOOK
TABLE 1
ACADEMIC ACTIVITIES ATTENDED

Name : Admission Year:
College :
Date Type of act1v1‘ty (Specify Seminar, J ourr}al club, Particulars
presentation, under-graduate teaching)
TABLE 2
ACADEMIC PRESENTATIONS MADE BY THE TRAINEE
Name : Admission Year:
College :
. Type of activity (Specify Seminar, Journal club,
Date Topic presentation, under-graduate teaching)
TABLE 3
DIAGNOSTIC AND OPERATIVE PROCEDURES PERFORMED
Name: Admission Year:
College:
Category
Date Name OP No Procedure 0, A, PA, PI
Key:

O-Washed up and observed-Initial six months of admission

A-Assisted senior surgeon-I year MDS

PA- Performed procedure under the direct supervision of a senior surgeon-II year MDs

PI-Performed independently —III year MDS

Dr. SABYASACHI SAHA, Secy.
[ADVT.-11I/4/Exty./207/17]
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